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have been provided with some other
alternative jobs before allowing the
import of automatic looms. In that
case, probably, the prices of our tex-
tiles could have been less and in a
more agreeable position, or in a con-
venient position to compete with the
prices in the international market.
This is all, Sir, that I could say by way
of suggestions in the matter of our
export policy in the short time at my
disposal.

Now, Sir, I take up the question of
simultaneous functioning of private
and the public sectors. Thisis a piece
of mixed economy and this is a new
thing; this is a new thing in the world.
We have a bloc of private sectors re-
presented by the United States of
America and the modern nascent
nation of West Germany; West Ger-
many has shown that the private sec-
tor or the private monopolists there
could also excel those who talk of
socialism, On the other hand we
see an affluent society, whose future
is ensured, in Soviet Russia. As com-
rade Khrushchev said the other day,
according to the 20-year programme
that he has envisaged, the society
would be not only an affient one but
that it would be free from all worries
of food, shelter and even recreation.
Now these are the two sectors. We
are somewhere in the middle. There-
fore, the emphasis lies on the adjust-
ment of these two sectors, and if they
are happily adjusted, then only we
can prosper in our economic field, and
we can show a new way to the other
countries.

Here are some of the difficulties
that we are feeling. The difficulties
of course arise in the matters of wages
being linked to the prices. The labour
policy should effect downward ten-
dency in prices as gz result of its
rational link with wages.

Before I conclude I would again
like to pay tributes to the planners.
While doing so, I have also shown the
other side to them, the darker side,
which needsg their care and gerious
attention.
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SITUATION IN PUNJAB
Surt BHUPESH GUPTA  (West

Bengal): With your permission, Sir,
I only rise to f>rmally initiate the
discussion. Our colleague, Dr. Z. A.
Ahmad, will be explaining the posi-
tion of the party in this matter. But
I would like to say only cone or two
things before I sit down.

Sir, we are all anxious about the
gravity of the situation and the deve-
lopments that are taking place. In a
matter of few hours the Prime Min-
ister of the country is leaving the
country and he will be leaving be-
hind him a certain situation which
you can well imagine. Sir, I rise here
to press again our suggestion that this
demand for the reorganisation of the
present bilingual Punjab should be
accepted in principle, Having accept-
ed this principle with regard to the
rest of India and drawn up the map
of the whole country on a linguistic
basis, there cannot be any justiflca-
tion either in principle or in demo-
cracy to deny the same treatment to
the people of Punjab. Therefore, it
is a question of principle.

As far as the other things are con-
cerned, once the principle is aceepted
we are convinced that the golution of
the rest of the problem would be
found in an atmosphere of mutual
goodwill and wunderstanding. Sir, in
this matter I regret to say that the
Prime Minister has not risen to the
occasion. He is a wise man and a
far-sighted man, but somehow or
other in this matter of reorganisation
of States life marches ahead of either
his wisdom or his farsight. I would
beg of him to reconsider this matter
and take a decision on principle and
accept the principle so that other
avenues of the solution of the pro-
blem arg at once found.

Finally, Sir, I would only like to
say that repression is not the way
out for the solution of the problem.
We read in the newspapers that re-
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pressive actions are taken
against the secular forces like the
Communist Party. I strongly pTotest
against such action. That will not
solve the problem. As you know, re-
pression has never solved such
problems.

even

I wish to say again, before T sit
down, that hon. Members in this
House should consider this matter
objectively, realistically and face the
issue, rise to the occasion and accept
the principle. And we are confident
that once this is accepted, the solution
of the problem will follow and a great
anxiety will be removed and we shall
find proper atmosphere in Punjab, an
atmosphere of friendship and amity
and an atmosphere of unity between
the various sections of the commu-
nity there. ’

SHrRr ROHIT M. DAVE (Guiarat):
Mr. Deputy Chairman, 1 rise to parti-
cipate in this debate with a full sense
of the gravity of the situation and
with a desire not to do anything
whereby even inadvertently I might
contribute to any worsening of the
situation there. I realise, Sir, that
sentiments are involved in this issue,
and that as we are considering what
possible solutions could be found out
of it, we will have to take into con-
sideration these sentiments, we will
have to take into consideration the
situation as it is likely to develop from
time to time and we have also to take
into consideration the interests of the
people of Punjab and of the country
as a whole.

Sir, I fully accept the need of taking
practical considerations into view in
solving or trying to find a solution of
the extremely critical situation. I
fully accept the view that mere aca-
demic principles, however valuable,
may not be translated into real poli-
tics without fully realising the prac-
tical difficulties and the various forces
that are in operation and that are
likely to be affected as a result of
the application of these principles in
concrete cases.

[ RAJYA SABHA ]

in Punjab 2425

Having said all these things, Sir, I
would also like to say that we have
to examine this question of the Pun-
jabi Suba in a very dispassionate
manner while not belittling the diffi-
culties that are in the way, at the
same time not imagining the difficul-
ties which might never arise.

Sir, I have tried to understand very
carefully the Government of India’s
point of view on this question of Pun-
jabi Suba. I have read carefully the
correspondence between the Prime
Minister and the representatives of
the Akali Dal. I have read carefully
the statements issued by the Prime
Minister from time to time and I have
also read carefully the Speech that he
made in the Lok Sabha the other day.
From a.l these various documents one
thing clearly emerges that the Prime
Minister considers this question of
Punjabj Suba from a practical point
of view, trying to see all the conse-
guences that might follow in case
this demand is conceded. His main
argument is that Punjab is a linguisti-
cally integrated area, that people
there speak and know Punjabi ex-
cepting in a few areas where Hindi
is the predominant language and the
real 1ssue 1s only one of script. Pun-
jabis, even when they meet outside
India, speak in Punjabi and are great
friends as Punjabis, looking at each
other as Punjabis. It is also contend-
ed that this area is socially integrated
and that the customs, habits, food, etc.
of the people of this area are common;
it is a socially integrated area. Not only
that, he further informs us that there
are a large number of families in
Punjab who are half-Sikh half-Hindu
and in every way social integration
has taken place. Lastly, he has also
informed us that this area is econo-
mically integrated and that if any
splitting up is done, perhaps the eco-
nomy of thig area will suffer, These
are, Sir, his main arguments in re-
jecting the demang of Punjabi Suba.

Sir, the Prime Minister has gone a
step further and told us that in case
this Punjabi Suba demand is accept-
 ed, we would be ‘tearing up the finely
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woven garment of the social fabric’ of
the Sikh community and the Hindu
community there and, therefore, we
should not accept this demand. May I,
Sir, humbly suggest that this is tak-
ing a rather alarmist view of what is
likely to happen in case the gemand
for Punjabi Suba is conceded?
I would like to submit, in all humility,
that what we are confronteq with is
not the partition of Punjab or the
partition of India. What we are con-
fronted with is a demand for the re-
organisation of the State on the basis
of language. It may be that the a:gu-
ments that were applicable for the
creation of the State of Andhra o¢ for
the bifurcation of the State of Bom-
bay might not be applicable in the
case of Punjab but from that, 16 jump
to the conclusion that it would lead to
a sort of consequences that followed
when India was partitioned is to go
to the other extreme. I am reminded
of the arguments that were put for-
ward against the inclusion of the City
of Bombay in Maharashtra when the
State of Bombay was created. At that
time we were told that the cosmopo-
litan culture of Bombay would suffer
if the City of Bombay was included in
Maharashtra, that the fine industrial
civilisation that was growing in the
City of Bombay would suffer if Bom-
bay City was included in Maharashtra,
that the economy of Maharashtra and
Gujarat would suffer if the State of
Bombay was bifurcated. I come from
the City of Bombay and I speak
Gujarati. I have not been able to
master the Marathi language so far in

spite of the fact that I am
staying in that City for a long
time. I am there in the linguistic

minority but I have never come across
any situation wherein I have foand
that I am somewhere in a State where
I might consider migrating from the
City of Bombay or that my economic
future in the City or even the politi-
cal future in that City is uncafe, or
that either the Gujaratis or the Maha-
rashtrians might consider me to be be-
longing to another camp. All these
arguments were there, They have
proved to be false. More and more
industries are being establisheq al-
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most every day by the Gujarati-
speaking people in the City of Bombay
because they have full confidence
that it ijs merely a question of tha re-
organisation ot the State on linguistic
basis and it was pot the partitioning
of the State of Bombay between Guja-
ratis and Maharashtrians. It may be
that the arguments and the situations
mught not be fully applicable in the
case of Punjab but I do not sez any
reason why, given goodwill, states-
manship and capacity to handle deli-
cate situations, the happy experience
that we had in the City of Bombay
should not be repeated in Punjab
even after the demang for Punjabi
Suba is conceded.

Dr. W. S, BARLINGAY (Maharash-

tra): Woulg you bifurcate the City
of Bombay itself?

Surr ROHIT M. DAVE: There is
no quesiion of bifurcating the City
but the whole question was whetner
the cosmopolitan character of the
C.ty of Bombay would be affected or
not. Here also the question is whe-
ther the integrated culture of the
Hindus and Sikhs will be affected or
will not be affected and my whole
argument is that it is to take an
alarmist view of the situation ‘o feel
that merely because a demand for
Punjabi Suba is conceded, all this
culture woulg disintegrate. That is my
argument. I would go a step further
and would like to remind this Housa
‘hat after there was bifurcation of the
State of Bombay, a tremendous enthu-
siasm is generated both in the State
of Maharashtra and Gujarat and with-
out any rancour, without any hostii‘ty
towards each other, they are trying to
build up the fortunes of their res-
pective areas. We quarrel sometimes,
There is the Koyna Project. The prob-
lem is there but we quarrel as mem-
bers of a family and we kunow that if
the cosmopolitan character or civili-
sation or culture of Bombay is to be
preserved, we will have to live peace-
fully, amicably and in a friendly
manner with each other. Thai reali-
sation has come and I do not see any
reason why the same experience would

not be repeated in the case of Punjeb
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and why it would not be thai alic:
the deeply held sentiments of the
people of Punjab are fully satisfied,
they should not release the = same
enthusiasm ang the same Creative
energy for the prosperity and the pro-
gress of the region.

Sir, the situation has become eriti-
cal because of the fact that positions
have been assumed by the two sides
and at the present moment, it looks as
if these positions are irreconcilable
but I find some expressions in the'
speech of the Prime Minister in the '
other House which give me some
hope even at this late hour. The Prime
Minister informed the Lok Sabha that
he was always ready for compromise,
that he was always ready to convert
the other to his point of view and was
also ready to appreciate the other’s
point ot view without in any way
sacrificing the principles which  he
considers basic and the matters which
he considers important. He has said
that he 1s prepared—not in matters of
principles, not in matters which he
considers important but otherwise—to
bend. He has gone a step further and
said that it was conceivable to split
Punjab. He does not even rule out
completely the possibility of the split-
ting up of Punjab. He has only one
condition and that is that it can only
be done peacefully and by widespread
agreement among the people concern-
ed. This is the condition. He is pre-
pared to concede even Punjabi Suba,
as far as I can understand by those
expressions ‘splitting up of Punjal’,
provided the people concerneg are
agreeable to this suggestion. He has
also told us that the difficulties re-
garding the Regional Committees arose
because of the question of the status
and privileges of those Regional Com-
mittees. From the correspondence it
seems that a further element has been
mtroduced regarding the functions to
be entrusted to these Committees.
These are the three things which I
consider important and perhaps if pro-
perly handled, might leagd to some
solution of this extremely difficult
problem. The Prime Minister has
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assured us that he 1s prepared to bend.
The Prime Minister has assured us
that he is prepared to concede even
the splitting up of Punjab and he has
also stated that the question of Re-
gional Council really revolves round
the question of the functions, the pr:-
vileges and the status of the Regional
Committees. If these various 1aeds
are examined, perhaps, 1 do not know,
even at this late hour when we are
{fast approaching the zero hour, some
solution may be found. I shall only
trust and pray that there will be
enough constructive statesmanship in
this country to find a solution which
is honourable and acceptable to all
concerned evepn at this late hour. Sir,
I thank you,

in Punjab

Diwan CHAMAN LALL (Punjab):
Sir, I have listened with a great deal
of respect, as I always do, to my hon.
friend, Shri Dave but I am afraid
Mr. Dave has probably not studied
the Punjab situation. He certainly
has studied the Bombay situation. My
hon. friend talked about the linguistic
basis for a change, forgetting the fact,
as We allege, that today not only 8 dis-
tricts out of 18 in Punjab but the
entire area of Punjab is Punjabi-
speaking, When you demand that 8
districts should be separated out of
18, you are demanding something
which is neither logical nor practical
nor borne out by the facts. Do not
forget that four and a half million
people came away from West Pakis-
tan. They dig not vanish into thin
air. They settled down and they set-
tfled down all over the Punjab, the
Indian Punjab, all over these eighteen
districts, particularly, Sir, in the
sparsely populated area of what was
knowp as Hariana. When you talk
today of a Hindi-speaking area and a
Punjabi-speaking area you are not
talking in terms of 1961, but you are
talking in terms of 1947, before this
great migration took place. And these
four and a half million people are a
virile lot of people and they are now
probably nine millions in population,
Remember that in 1951 the population
was about 16 millions and the latest
figures show that it has gone up by
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anviher 4% nullions. And  those
43 million people make all the diffe-
rence to this proposition of a Punjahi
Suba. Now, in the Hariana araa,
there are today about 7 mullion people
where there were 4 million people.
Many of them, even in the olden days,
spoke Punjabi, not merely Hindi. 1
went to Amritsar yesterday, and ay
1 say this—and 1 am sure the Hou.e
will agree with me whep 1 say it—
that we all wish the Prime Minister
every success in the arduous mission
that he is undertaking and we pledge
ourselves here that we will not per-
mit any untoward thing to happen
during his absence abroad. It is very
very important . . .

THE PRIME MINISTER (SHrI
JAWAHARLAL NEHRU):  Why after-
wards?

Diwan CHAMAN LALL: I say
during his absence abroad. Certainly
not after his return to, but after his
return he will be able to take charge
of it himself. I visited Amritsar, as
I said, and I pleaded with the Akaii
leaders, Master Tara Singh and Sant
Fateh Singh. They are old friends
of mine, old colleagues of mine. I
remember those times when I was
given the yellow Saropa for my ser-
vices to the Akali Takht. We were
old friends fighting the Brilish Gov-
ernment. They are colleagues of mine
and I wag indeed hurt to see the ccn-
dition in which I saw them I said
to them: Remember this, the whole of
the Punjab is really Punjabi-speaking
today. How can anyone take a few
districts away and say we want these
districts separated from the rest of tne
Punjab in order to create a Punjabi
Suba, when the whole area is Pun-
jabi-speaking from that linguustic
point of view which Mr. Dave raised?
Therefore, it is quite clear that the
demand is not a practical demand. It
is not a demand that can be conced-
ed without grave injury to the Pun-
jab and to the economy of the Pun-
jab, including the economy of the
Hariana ond the eight districts that
Master Tara Singh wants to be sepa-
rated. They are all intimately
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integrated. Do you think that the
sparse areas of Rohtak or Hissar or
Gurgaon would ever have been habit-
able, would ever have been prosperous
as they become prosperous, buy for
the water that is supplied from the
other area of the Punjab and the elec-
tricity that is supplied from that area,
from Ganguwal and Kotwal? Cer-
tainly not. Not only that, we are
emotionally integrated and culturally
integrated, and even our families are
integrated. There is not a big family
in the Punjab, no great family in the
Punjap which has not inter-married
with an important Sikh family in the
Punjab. Our language is a very im-
portant language. Nobody should
decry this language. It iz one of the
most important languages in India. It
has its basic roots in Sanskrit. It has
its basic roots in Turkish, it has its
basic roots in Greek. People have
not really studied it from that parti-
cular point of view. It is a very
important language. We all speak
that language today. I said to the
great leaders in Amritsar: Would you
like to have an enquiry made into the
matter of this proposition, namely
whether Punjabi is being spoken all
over the area or not? They were nct
willing to have that enquiry. They
wanted to put the cart before the
horse. They wanted division first and
possibly an enquiry later. Definition
of the boundaries to come after, let
the principle be conceded. 1 rercem-
ber Mr. Jinnah saying to me in 1944
just after I had come out of the jai
and asking me, ‘“Why does not
Mahatma Gandhi accept the principle
of partition? Let him just accept the
principle of partition and the rest will
be easy.” I remember communicating
through Dr. Gopichand when he was
going to see Mahatma Gandhi in
Poona, this very message, and ratu-
rally it was turned down by Mahatma
Gandhi. I heard the same voice again
at Amritsar. Why not accept the prin-
ciple, we will discuss the question of
boundaries afterwards? I made this
suggestion that I wonld ask the Prime
Minister of India to institute a high
ranking commission to go into the
matter of the use of thig language in
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the Punjab. When I made that sug-
gestion to them, they could have
accepted that suggestion; they want a
decision a priori, that is a decision
first and examination of the problem
after.

Then 1 was confronted with the
question of discrimination andg heie I
must pay compliments to my colleague
who went with me—unfortunately she
is not here now—for she conducted
the negotiations in a very able man-
ner. We said, if you want to enquire
into this discrimination which you
allege, against the Sikh community,
we will ask the Prime Minister—in
fact he hag already announceq it in
the other House—we will ask him,
request him, to have a high-power
committee to go into the matter of
discrimination and if any discrimina-
tion wag found against the Sikh com-
munity, we pledged ourselves that we
would do everything in our power
to eliminate that discrimination agairnst
the Sikh community. And the answer
that we got, Sir, was this because in
reality, there is no such discrimina-
tion. If there is any discrimination, it
is against the Hindu community in the
Punjab. I dig not want to say it but
let me say it. There was no such dis-
crimination. The answer that I got
from Master Tara Singh was: The
only diserimination that I am con-
cerned with is discrimination

! in re-
fusing me the Punjabi Suba. Now.
when a great leader says a thing

like that, argument comes to an end.
There ig no further argument that
can b2 advanced. If ha considers
denial of the Punjabi Suba as Adis-
erimination, there is no further argu-
ment with regard to this matter.

Now, I do say, having rejected the
suggestion regarding an enquiry into
the language, having rejected again
another enquiry into the question of
discrimination, then what remains?
What is the issue that remains? We
know that it has been said that the
Regional Committees are not function-
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| g properly. My colleague who went
| with me, Shrimati Savitry Devi Nigam.
| suggested to Sant Fateh Singh that
with regard to these Regional Com-
mittees, we would be prepared to sug-
gest to the Prime Minister that the
scope of these Regional Committees
might be widened to such an extent as
to leave only finance and law and
order to be controlled by the Punjab
Cabinet. She went so far. Appa-
rently there was something in that
suggestion and Sant Fateh Singh said:
This is a matter on which I shall tele-
phone to you at the airport and let
you know what we have tg say about
it. Sant Fateh Singh telephoned and
he was asking: Do I understand it
rightly, namely that you have sug-
gested further decentralisation of the
administration through these Com-
mittees? Remember, these Regional
Committees already deal with about 18
subjects, including education, includ-
ing health, including economic deve-
lopment and such other matters of
importance to the life of the people.
While he was saying this, Sardar
Mohan Singh, son of Master Tara
Singh—rather an excitable young
man—turned to Sant Fateh Singh and
said, ‘Don't make any commitment
without consulting Master Tara Singh’
and the matter rested exactly where it

was. I have not the slightest
4 pM. doubt in my mind that the

Government of India and the
Prime Minister would be agreeable
to any further decentralisation if it is
needed, if it is necessary, keeping law
and order and overall finance in the
hands of the Punjab Cabinet. But,
Sir, these matters cannot be decided
by appeals, as Master Tara Singh
rightly told me, by emotional appeals
made to him. We have to consider
these matters, practically, as Mr. Dave
said; we have to consider them calmly,
'ag Mr, Bhupesh Gupta for once in
'his life has considered this matter
‘calmly. We have to consider them
like statesmen, wisely. You cannot
bifurcate the Punjab any longer; the
Punjab will not and cannot be bifur-
‘cated any longer. We have seen
misery untold in the bifurcation that
took place at the time of the formation
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of Pakistan. We will not go to that
extent any more; we will not ~face |
up to an issue like that any more. |
Come what may, we will not accept
a further bifurcation of the Punjab.
1 suggest, Sir, with that basic prinei-
ple in sight, everything that could be
done to help our Sikh brethren to
understand the significance of what is
happening in the Punjab, to try and
put their doubts at rest, to make their
minds calm and peaceful in regard to
the happenings in the Punjab, should
be done. I am certain that each one
of us from the Punjab will be pre-
pared to give his whole attention to
thig particular aspect of the subject
and assure them of our fullest sup-
port if there is any injustice done to
them.

I do not know, Sir, what actually is
happening in the Punjab at the pre-
sent moment but it is understandable
that the authorities should take the
hecessary precaution to keep law and
order lest something untoward should
happzn and I suggest that if that is

eing done, it should not be criticis-
ed. It is the duty of the Government
to preserve law and order. All our
planning, all our future, all that we
stand for will vanish into thin ajr if
there is no law and order preserved
in this country, and the first essential
duty of a Government is to preserve
law and order in the Punjab. I have
no doubt that the time will come
when each one of us is firm in his re-
solve that nothing wrong should be
done as far as the Punjab is concern-
ed, as the Prime Minister is. If he
remains firm, the time will come and
come soon when a settlement will be
achieved which will be satisfactory to
all concerned,

Panpir HRIDAY NATH KUNZRU
(Uttar Pradesh): Mr. Deputy Chair-
man,_ the question that we are consi-
dering though not important by it-
self has now acquired a serious nspect.
I am not unfamiliar with this ques-
tion. It is said now, as i{ was said
five or six years ago, that there are
two languages in Punjab, Punjabi and
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Hindi. It was even said to the Siates
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Reorganisation Commission that Pun-
jabi was allied to Lehanda and not
to Hindi. I do not want to go into
philological questions but as the zreat
authority of Greerson was appealed to,
I am bound to point out that Greer-
son has written that though Punjabi
at the base is allied tp Lehandi, the
superstructure is Hindi and that the
superstructure has become s¢ impor-
tant that Punjabi should now be re-
garded as allied to western “Hindi.
The argument that Greerson was of
the view that Punjabi was distinct
from Hindi was used by those who
wanted a Punjabi-speaking Suba but
really Greerson said nothing of the
kind that they had claimed. He,
the other hand, supported the views
of those who thought that there was
such similarity between Punjabi

on

and

Hindi that they shoulq be regarded as
belonging to one family,

Now, Sir, I should like to point out
another fact in order to make hon.
Members realise what the people in
general thought of Punjabi and Hindi
before the present
created.

agitation was
In the Punjab TUniversity,

examinations are held, or at least

were held till a few years ago, in
Hindi and Punjabi. The States Re-
organisation Commission collecteg in-
formation with regard to these exa-
minations and it learnt that during the
last five years, five years preceding
1955, in the Hindi and Punjabi exami-
nations of the Punjab University from
the Jullundur Division, 622 per cent.
appeared in the Hindi examinations
and 37'8 per cent. in the Punjabi
Now, Sir, this fact is
of considerable importance. Accord-
ing to the Census of 1931, in the six
Punjabi-speaking districts of the old
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Punjab, the percentage of Punjabi-
speaking people was 97°2 anq Hindi
speaking people only 1'3. In spite of
the fact tnat almost the whoie popu-
lation of the six districts to wh.ch 1
have reterred was regarded as Pun-
jabi-speaking, 62'2 per cent, of the
canawiates app-ared for the Hindi exa-
mination of the Punjab Universily.
Again, Sir, out of about 103,000 can-
didates who appeareq in the Matr.cu-
lation Examination of the Punjab
University during four years preced-
ing the States Reorganisation Com-
mission’s enquiry in Punjab and who
had the option to answer History and
Geography papers either in Hindi or
in Punjabi, 73'5 per cent. elected to
answer the question papers in Hindi
and only 26'5 per cent in Punjabi.
As the Commission has rightly observ-
ed, motives cannot well be attributed
to examinees at university examina-
tions who must have exercised their
option on the basis of their own lite-
rary needs and family traditions. For
this reason the conclusion which
seems to be indicated cannot be ignor-
ed. Hindi will not by any means be
unimportant in the Punjabi-speaking
zone and Punjabi and Hindi will have
to exist and develop side by side.
Now, our hon. friend, Shri Bhupesh
Gupta, who really asked for a discus-
sion on the motion before us, was not
fair to us in saying only a few words
and then leaving it to Shri Z. A.
Ahmad to make the position of the
Communist Party clear. Surely, as
the mover of the motion he should
have placed the views of the Commu-
nist Party clearly before us so that
we might know what we might have
to consider.  But Shri Dave has clearly
explained his views and has claimed
that just as Maharashtra and Gujarat
were separated, so can the Punjabi-
speaking districts and the Hindi-speak-
ing districts be separated but ihe
facts that I have placed before the
House will show that the distinction
sought to be made by him between
Hindi and Punjabi i¥ unreal in ihe
extreme.

There is one other fact that should
be borne in mind in conmectlon with
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this matter. According to the Sachar-
Gyani Kartar Singh tormula Funyuh.
will be the regional language of tie
Punjabi zone as demarcated in con-
nection with the establishment of re-
gional committees. Now, this is reaily
a concession to Punjabi for in strict
logic the population which claims
Hindi as its mother-tongue is so nu-
merous even in the Sikn districis that
according to the criterion laig down
by the States Reorganisation Commis-
sion and accepted by the Government
and the Chief Ministers of the States,
Punjab will have to be regarded not
as a unilingual but as a biiingual
State. Now, suppose the Punjabi-
speaking zone which has already been
demarcateq is separated from the rest
of Punjab, can the Gyani-Sachar for-
mula still apply to it? I do not think
that it can, The Hindus, I understand,
will be about 39 per cent. of the popu-
lation in this area; virtually, say, two-
fifths of the population claiming Hindi
as its mother-tongue will live in this
area. This area will therefore have
to be bilingual and if Master Tara
Singh can accept a bilingual State,
what reason has he to ask for the divi-
sion of the present Punjab which at the
worst is a bilingual State. The Prime
Minister has said more than once that
though there are both Hindi and Pun-
jabi-speaking people in Punjab, Pun-
jabi is the dominant language of
Punjab. Yes, according to the Sachar
formula and taking Punjab as a
whole there is no doubt that Punjabi
will be the dominant language but if
the Punjabi-speaking area is separat-
ed from Punjab—Ilet me repeat —Hindi
will have to be accorded all those
rights that Punjabi will get. It is not
merely in the matter of education that
Punjab will be a bilingual Sfate. In
regard to administration, the courts
and for every other purpose Punjab
will have to be a bilingual Staie. In
what respect will such a State be
more in consonance with the wishes of
Master Tara Singh and the self-res-
pect of the Sikh community which he
claims to represent than the present
Punjab? If this position is not con-
ceded, in the Punjabi-speaking suba
there will obviously be trouble bet-
ween the Hindus and the Sikhs.
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agam, I ask, is it wise to ¢rebie u
supa . which 1t the oublook i Luc
aominant party is ln the leasi ndirow,
serious troubie will be created. Audaa
rememper thus that any rouble 1nau
15 created in the Punjabl-speahing
suba wil be reflected 1 the Iina.-
speaking area. Betore india was par-
tilloned some people used to say
that 1f only we agreed to partition,
there would be no further trouble bet-
ween the Hinaug and the DMuslims.
But has that contention turned out to
be true? Our experience ought (o
warn us in this matter and we snou,
1 think, take strict facts into considera-
lion and not feeiing or sentiment. 1f
a Punjabi-speaking suba 15 createa
and Hind1 is not accorded a place of
equality with Punjabi, there will be
serious trouble not only in ithe Fun-
jabi-speaking zone but alse in the
Hindi-speaking area. I therefore
agree op the basis of facts whicit can-
not be controverted—and not, let me
repeat, on the basis of feeling or sen-
timent—with the Prime Minister that
there is no case for the division of the
Punjab intg two States. Linguisti-
cally, culturally, administratively and
economically, as he has said, both
the parts of Punjab belong to an inte-
gral whole and they cannot be sepa-
rated without injury to both ¢f them.

Now, Sir, perhaps I am coming to
the end of my time. I just want to
say one word more. The situation 1s
a serious one, We know that Master
Tara Singh is the most important
leader of the Sikh community. We
know that he is widely respected in
Punjab. I have personally great res-
pect for him and like others I am
greatly concerned that nothing should
happen to him which would lead to
further trouble in Punjab. But in
spite of this desire, I have repeatedly
asked myself whether the formation
of a Punjabi-speaking suba will avert
the danger of further trouble alto-
gether and enable both sections of the
people to live together in peace and
harmony. I have not been able to
answer that question in the affirma-
tive. The more I think about it the
more 1 sincerely feel that the Gov-
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ernment or india will be sowing ihe
seeds 0L unenualg rounle II iv agleds
L0 tue duviSlOn or Funjap .10 1wo
DJales. Lo dwvide Fungdo i wwo
Srates wouwid be ke diviaing U.P, 1nto
two States. lnueed 1t seems 10 lue
tnat tne division Will credie gledtel
pruplems than exist NOW ang L Liere-
Iore say 1ln au hwmililvy, i spite oL
my respect tor Master lara Sugn and
my @amirallon tor the Sikn cummu-
mty which fought mn the past tor the
Hindu reungion and wnich has ren-
dered services of incaiculable vatue to
the country, that it would be suwcidal
for Punjab and ruinous to the couatry
it Punjab were at this juncture divid-
ed into two States.

SHrt JASWANT SINGH  (Rajas-
tnan): Mr, Deputy Cnawrman, tine
old saying, uneasy lies the nead tlunat
wears the crown, cannot be more
truly applicable than on tus occa-
sion. Here two parties, Sikas on tae
one hand and Hindus on the other, .
in Punjab are resorting to fast and
whatever dec:sion the Frime niinister
would take, his action will be crivwis-~
ed by one or the other. It 1s mueced
a grave situation and therefore we
have great sympathy with the Prime
Min.ster in this hour. We do hope
that for the good fortune of the toun-
try something satisfactory will come
about in the end. This question is
not a new one, For years this dispute
has been going on and it is now reach-
ing the breaking point. The guestion
can well be asked: Why is there a fast
by Sikhs on the one hand and by
Hindus on the other? The answer
appears to be quite clear. The Sikhs
feel that they have exhausted all the
constitutional means to attain their
goal of a Punjabi Suba and they also
feel that if they take advantge of the
lessons of the past and if enough
political pressure is put on the Gov-
ernment, they will concede it. In this
respect they believe that the breakiug
point has been reached and, therefore,
their leader, Master Tara Singh, has
taken to fasting. Why have Ilindus
taken to fasting? Because they feel
that in the end the Governmend will



2439 Situation

[Shri Jaswant Singh.]
surrender to political pressure. Their
cause will go by default and, there-

fore, they also want to make sure that
the Government is not subjected to
political pressure. Two of their
leaders, as against one of the Silhs,
have taken resort to this fast. Have
we not seen that this very position,
which the Prime Minister is taking
now in regard to the Punjab issue, he
took in the past and what was the
result in the end? The formation of
Andhra is a case in point in front of
us. Their leader, Shri Sriramulu, un-
dertook a fast upto death and Andhra
was formed. That cannot apply in
the case of Punjab. But in regard to
Bombay, what happened? The Prime
Minister and the Government took the
same attitude as they are taking to-
day in the case of Punjab.

Surr P, D. HIMATSINGKA (West
Bengal): No, no. It was decided long
ago. "

Surr JASWANT SINGH: I must
say what I feel and I cannot be guid-
ed by other people’s opinion. There
was a case in favour of the formation
of unilingual States of Maharashtra
and Gujarat. Because of Bombay,
because of the fear that it would lose
its universal culture, their demand was
not conceded. Hundreds of oeople
were shot down and killed in the City
of Bombay and in Ahmedabad and
still the Government stood by their
original decision. So far so good.
But what happened afterwards? Poli-
tical pressure was brought to bear
and they yielded and I should say that
they surrendered. The two States of
Maharashtra on the one hand and
Gujarat on the other were formed.
This case is in front of both the Sikhs
and Hindus. The Sikhs have taken
the view that the only way to bring
the Government to their point of
view is to take this extreme step. The
Hindus feel that the only way to keep
the Government on the present posi-
tion is that they should also go on a
counter-fast. This is the position at
present and it is a very grave posi-
tion As I stated, we have full syn.:
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pathy for the Prime Minister and I
pray that God will give him wisdom
and strength to solve this question in
the interests of the country.

Now, 8ir, I have been reading in the
speeches and the statements of the
Prime Minister and in the correspcn-
dencer that hag passed between Lhem,
that there is a condemnation of this
coercive method of fasting, saying tonat
it has no application in a democratic
set-up in our country. But here I feel
that two standards are being applied.
I do not want to go into the past his-
tory where Gandhiji resorted to this
step against a foreign government.
But after independence two cases have
happened. One was in the case of
Andhra to which I have referred.
The second was in regard to a col-
league of the hon, Prime Minister,
Shri Moratji Desai. He also weat on
a fast. He is one of the topmuost
Congress leaders. Probably if he
plays his cards well, he may be the
next Prime Minister, He may succeed
Mr, Nehru. What happened? He also
resorted to this step. He also went
on a fast for an unlimited period . . .

Surr J. S. BISHT (Uttar Pradesh):
Not against the Government. Not
against the people.

Surr JASWANT SINGH: My friend
said that there should be no fast
againts the Government but it can be
against the people. (Interruption) 1
wish that the same advice were given
to the Prime Miniter to go on a
fast ag regards the Punjab as a coun-
ter-fast against the Sikhs and Hindus.
But that is a separate question. There-
fore, this question of fasting: would
be there whenever the people have a
grievance.

Now, coming to the present issue, I
agree totally both with Dr. Kunzru
and Diwan Chaman Lall that, in the
present set-up of the Punjab and
seeing what has happened as a result
of the partition of India and the crea-
tion of Pakistan, there is no hasis
whatsoever for a further division of
the Punjab for the simple reasen ihat
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it has an integrated culture. This is
not a case of Sikhs and Hindus. The
Sikhs feel that they should have seif-
determination and it is nothing but a
question of religion. I will not say
that it is communal, but it is a ques-
tion of religion. In this set-up, in
the circumstances of the Punjab, it
will be more than suicidal if the Gov-
ernment surrenders to this pressure.
It is a very serious question. Un-
doubtedly Master Tara Singh is the
decided leader of the Sikhs. .He is the
leader of the Sikhs, whether the Sikhs
belong to the Congress or they are
neutral or they are in the Akali Dal.
They are following Master Tara Singh.
He is the undisputed leader of the
Sikhs and his voice carries great
weight. The only point I have against
the Government is this that the argu-
ment that they are applying {for not
conceding the demand of Master Tara
Singh is wrong and their position is
stultiied. Their argument is that it
is a border area and, therefore, this
cannot be done. Well, there are other
border areas also. UP. is a border
area, Bengal is a border ares, Assam
is a border area and they are unilin-
gual States. Now, in regard to the
Punjab it is pure and simple a bilin-
gual State. Hindus are there., They
inter-marry. And if the Prime Minis-
ter, to save Master Tara Singh, were
to concede the principle of a separate
Suba, then it will be the thin end of
the wedge. Nobody can say where it
will end and nobody can say what
will happen. Therefore, I submit that
the arguments that are being given for
not conceding the demand of the
Sikhs, in my opinion, are not right.

The question arises whether the
Punjab should be divided or it should
be kept as a bilingual State. I am
certain in my mind that it cannot be
divided. It has to be bilingual. We
have to stand firm, whatever may be
the result. We hope that in the end
good sense will prevail on the con-
tending parties in the interests of the
country. But if we surrender ourselves

to political pressure, as we have done ;

in the past, it will be a suicidal step

[ 30 AUG. 1961 ]

in Punjab 2442

which the country will never forgive
and forget, whoever he may be and
howsoever big he may be.

Surt BHUPESH GUPTA: Where
do you stand, except the confusion part
of it?

Sart JASWANT SINGH: I submit
that the Punjab has to remain as it
is. If it is bifurcated into two poriions,
I feel that it will not be a viable unit
at all. How cap the Sikhs in a small
area form a good sizeable State? They
will have to depend practically wholly
on the Centre for subsidy, for assis-
tance or for aid. It will not be a
viable unit. Therefore, firstly, on the
ground that it will not be a viable
unit, and secondly, on the ground that
it is an integrated State, it has to re-
main a bilingual State and I appeal to
the Prime Minister to stand by the
position that he has been taking, what-
soever and howsoever great the pres-

sure may be on him. I say this
because this thin end of the wedge
will be most dangerous. We have al-

ready seen the partition of the coun-
try and we cannot take further risks
by having further partition.

Lastly, Sir, I would say one word,
and it is this. The situation.indeed is
very serious, it is very grave. Nobody
can deny that law and order has to
be maintained, whether it is in respect
of the followers of Master Tara Singh
or in respect of the followers of any
other Party or community, and I un-
derstand from my friend, Shri
Bhupesh Gupta, that particularly pres-
sure is being put on the Party to which
he belongs. That is a question which
I am not competent to deal with, but
I am certain in my mind with regard
to one thing. If trouble has to be
avoided in Punjab, if calamity has to
be avoided, and if we have to have
a safe time, then in that case there is
no remedy except fo have President’s
Rule in Punjab. I am certain in my
mind that the situation will worsen

Surr BHUPESH GUPTA: It is
| only wisdom.

the



2443 Situation

SHrr JASWANT SINGH: It may
be that the position may go out of
hand, because the Punjab Government
under no circumstances can control
the situation.  Already there are
murmurs and rumours, and the posi-
tion may become very serious. If
something happens to Master Tara
Singh or if something happens to the
two Hindu leaders who are going on
a counter fast the situation may be
worsened, It may be that violence
may be resorted to. 1 do not fesl cer-
tain in the capacity of the present
Punjab Government to deal with the
situation. My submission would be
that the safest thing for the country
would be that the sooner
President’s Rule is promulgated in
Punjab the better, in the interests of
Punjab itself, in the interests of the
Sikhs, in the interests of the Hindus
and in the interests of the country as
a whole.

st | g (d99) S
fedY Jrie wrge, gam wew fafaees
gTET ¥ o9 gET & IR ¥ UF @
foar & AR & Suar g A wTn
g | Uw ax a1 fF aehke & ugw
g FTH AT AT AT | qrERE
g & g fgrgear § S u9Te &6y
fewaT smat ag aga GeT | W AR
frger 20 at ¥ dontfaal ¥ o<t AgAw
¥ @ gar w R oy o) @ far
#R 7 78 G971 fergmm F gy oY
TR AT FAI T GAAT AT |
I S FRE AR FEIT B F JGOT
T 98T § & gE 99" F1 A Grey
M F TR TF  qEET w
FY FAAT AT qrEET qIATHE oFF FX G
9 ga§ srew fufreex age ¥ ow
[T T A g F F97 o
HIT IS ITHT TITATHL & | AT S
AR T wFTey qrel Ry
¥ SAATT FT OWEHT FT W4T faqrer
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TheE g9 w & fam sewr aifas
A AT o A faet #r oaga
M FT @ § AR Gt gar aw
F fmm & &1 s wfea feg §
& dute ¥ forat = farat & fod fgmr
TIETE & | 98 Ia9 UGS g al
FQ@ a9 T wEerw W g3 &%
WE Fux fagm & 97 78 g99
F QT AT =Teat § fw Avere ot #1
w2e faal & fod  frgrm aaems &)
T FIE FHAET STqaTT a8 v
A g Yo fafer T # % awdr §
T AT oY 98 T ¥ g § TR ANt &
R 7w fafer s # Sl o 97
AR g fF ag uF arErfEer e
g a8 #X @ &€ @ 7 el ¥
qm |

7g dSTEY AT FT AT AATHT
sa1T & e g g | farger w= awt
# 99T J9 7 oot gy w7 g,
T e & fF fegem § o R
T 7 AgF A § 1 e e gsmat
g FX @ &, afgawr ¥ Ay gt
o & g, dow afafad a7 @ R
U O9e TaqdE ¥ g9 e
FY AT FA & ford TF wAT qEgHAT
T & | 7 79 & @ § T
T F TET T A FT AR, T,
FiTeT 1 gu famelt & worx FT rgTar
qh gL g deet wgrd o @ g,
qTEY Sy 9T VEY &, GSITEy qHEr S
W & | 94T A AReT S HR IR
qrefY 9 Gy & dYg gra €1 w7 90
73 gu £ fF sav awa 9% ofwr #§—-
T W AR § AT At T —
S IS 9IS ST T S9e 9w
foat & fg e gy § 1 dfsg Y A
9T 91T FY qrEe qratEag S ¥
gAY ¥ gamar } A} feedy s ang
wuft | fgedy Qom & w% are govel
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FYET & | IR 9T TR AT qrrfag
St w7y faemer @, ;7 9w fvar 3
F I9EY 99TET 9B T g Aiwr A5
T TR § AR T B g w3
AT SR |, wvg fret 7 feedr Qs
F qam fgrg wrd a€ At 7 o 93
W E 1A R enT Huard e 7 1)
Fr5 w0 7f wfaw § o A aFA o7
T 5 ag oY 7 FAEE T AT
& | Afe wreeearatag fa dn | ug
qaraar d § =g gwndr o fagad
@IAXATF gAAT 2 |

T qACHT Fa1T w7 Gz faar s1a
AT gay w¥famg &, faai & q1-
frarg & ar v At faw # 7 oF FUgE
IR neFacm Feafaer § 1 fergeam
F1 #15 faear 9y, 15 g 781, F
qar 787 wgt fF fam aw ga 781 R
W wgf ¥ g § At I
I3 dswd qAAF ¥ A% go g
freft @ B faaag, sarare ar ey 7
freft e T 37E FAT R gET R
ASTEATT FY T IHT IR FAaTT
] &, Yo fro ¥ frgw I7% w1 79 @
&, FAF AY Zreqre qT fawa wET 9T
FATE | gLAT TS TEgLH T FH U E |
faeety Sfaelt dora gar A< mar g |
gH wmar 3T g & f9g A Sy
faady =fgd | a0 = o fafacs
FTH, I7 F& 715 F1 aTH T3] =7
=ifgd | F fgrgear & avgx foaw foefy
qew # TAT § AF IS qeF QAT A9
AT WTAT FET FYE TFIT FT =47 ET
J1T qv Jgt ®18 faa 7 37 | fag JER
I TFIAT | TF FH AA AT 9@ § e
THAT feg #Y T 74T &, IAH! Fa
HIE QAT GATAT AT T6AT & 1 AT 0Hy
vgiraTy FEgfady ag & fx @i 3§
Ta & sy ferwa otz afeq & «fd
¥ a1 E 3T IR A N @ FT
g8 g} %7 gwar | uF @57 91 fF o
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fgrgall Y va0 & 73 wer A
{% g fgeani #Y a7are & | fHe qma |
T srar fF oag vy #A47 geg fEar
STTdT g o faw 9 |ae § g, faa |ae
T§ )\ o7 7 7 faomad | oAt g 7 2%
AE I@TT 2 SFRT A T mdr avs qml,
AT AT AT FFT (AGT I TIE
FIT O FIE GAT F9(7 AL ATAT |
AT &Y ATEET SfY & a1 Ty A A9 ;MR
T4 ¥y g foA § agd aedt & Ay
fedtear ATz a1a gU & 1 F19 F ST
HIFTH W @ § TwaEra F qra @ar
T <@T 8 | oWy a9y & vsfafaedam
F1 d——fa@l ¥ w1 47 Fa1 97 ? AU
1 |aTA &, WX Y FT LT T a1
9 & fo fora e fafqez aat a7 mn
dsta |, @y faedr § qa} fag a6
AT F4T qar g1 TAT W S FIA AW
#97 T & 1 A at 29 7t @ Al
FL g | A6 fAfawex fomg B, 395
arefy fom & o< ol & arg ST R &,
feal & ¢wma adf & 4 | dorw ¥ U%-
frfredam o fam oy go & ) feselt &
gadr 399 ey feear faem gar €
F15 q1g 81 fore fomgt w1 foaa qwa
HL AT oo 147 2y, fag awa w3
ITF wEET §) fFar T g R wrmE &
fae 7 @ &Y IaaT ®rasy 7 faaar

# T gHAAT WX Ugaw, A3
A1 feare 7w fa@ o dro amvm gomm
av at faa u@o dro T g4 &1 a7t faal
HT FHTT ITY TIaAT & A7 A% 9=, T
foreft & see< fom gu & #zF @7 9@
@ a1 3% qgar & ? SfFA s drama
AYST AT FI HT AT HTYY 7 AT |
# gaerar g iy ag ot feeeft @2 R
fergeara &7 A% Jex, o dorfady &
AT qTF A T ZHAT § 1 A0 FT FHC
faeefy ® &1 wT & ) faosty g at 0w
e 1 gore @Y a9 A &, ag @
ToTEy &Y TET 8, AT SOy &7 @Y 8,
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[+t wvgn féve]
famma gamefY g @ . owrEy WiwsT
ST 21 T € « & &1 3|ar g wmaa
S F&f) FT AT 1ArE g fgar H
AT (¥ AT A7 a7 faeefy § WA g
F1E F wr 2 1 TonfaEi #1 @ T
& SrAr Wi faedy 9T Y SEFT Aaw
T 98, § ASATF ATFC AV 49T F |19
TMIMIFIRE | AT A Fra a1 g ?
Fagateen Fy sraafaen ¥ ary str g
AT9 ITFT FIS &1, UF a0F FIGT HAIE
I Fifam &Y @ §, gEd aw
BIET A% feqesyiaT F19 #T &Y &
T €I TAHE Y A@EA TAHET F
TIFTE N T NTHATT F 99 |Y R
Arex Y FYaw vAdee w fegdee
FXA § AT Fgy farg aE 3T% A9
faarar & + Az ot =gy & faw fae
& air, firg f7°g 81 919 w17 T Frda,
Frafaee, amfae |t 394 73 F7
3 T 4 17 g wrarufegsy wefasz @
A AV FTH T Toy g1 FTIAT 1 Ay,
ag @ AIET , 9 IqFE § OF a7
T3 AT Frar €, 3 faen & usea
FT | ATEET ST 7 gHAT 2qF99 J 0F a9
9z FI1E T FIE THA(ZT {7 1 THAETT
¥ faa osreft @ &7 37 O v
TATAT FAT F 1AL 97 T4 F1 1 FHAT
U AT & 78 FIE T FIE SR LA A
FFIAT 79 & 1I0A H T F1 919
TFAHE g7 F1S §EF AR § A0AT
a8 CF qUAT Nag § A7 fa 27 TH0 AT
etz 2 a1 3 1 & wfeq ot #1 garFane
¥ 8, IR 9 FGUAT NI AT, IHT
Q faar § 7T e fFdy F iy qrae
gifgsr &Y & a1 39 s #nfy a7z
FIAT TIAT | A TEAT qTEET AT 7 wfed-
T fFa1 § @ g3a1T T AT I ITH
ga< arfr § Y 13T W@ AT FY
@ &, ITHT e fAETad aea ) Wi
29 TET H qTAY FIEE 7 h137eT BT F
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afed #1% feare & AT Ia9! gd
ar feram &t 42 a8 FFOZa97 Fam
FIHIE JEI A UV 1| FA F1E A fod
Y HITF6T T2 J1F T F3 7 7EE 2ar
% ——FTE T FVS FATHY & AHAT-—T fa g
fRa™ qd gw 970 TEF ! HNL UF
fears sqqr A o @Y % Dfafer
qifeqt AU ggdw Afaeer # fan
frar &40 fF wat srgdY A, e
@ B ZRA AT /A QT IO
F foqa wrz F3T F1aar< F foar ar
ZgFET  HIS W AR ST | A HASQAT
g fx feure s s o &1 @ Y
7g gfewx o mas g & g
sf@ oF see feurs @ N
Ay =ifgd 1w TETe AR HfRT
uF faardt waar gifoe w0 & fog
TS &1 W & #Y 9w # oe
oot & ¢ & f oore 1 fegre
FT ®gAT CTA § a7 qriwarwe F
78Y afer e A g & & @
T ag e 3@ & oW 5@ e
F1 7ot faar o <gr d o & o qarey
qa 1 A & ug faai Y A L Ag
WY qorg & 1 ot & uw 93 T AT g,
sHIfaal BT /W ) & @A [EGTA
T uifas @1 37, fag@t : /0T T90
FX, argx I1fgr ®v WE | A fume
TEFTA TARW FY a8 g faur wvg,
S AT ST ogE ga F# I AT
FT T AT, 1 IGH WX ST F
fadfugy ®1 3y ¢ 9vdwe A fasr 9
A Fafenar & a1 wafeendt & g
T 3% faam ae3 =1 W
F o | AR D AR BT w9
Famar T fF g sqemT G 2 )
W UBT ¥ FuTT @Y 9 1 fR 4T
HTST F ATH FTE J1E F@T JA9T gAT
a7 #I A qe qaa ge &, fasr faan
FX FFINET ¥ @@L F 9T F IF
T faed &Y ars T &, § a9 & T



2449 Situation

fad | 31 §a swAT AT, AT T A
3Iq¥ AE A1 1§ 9 faez 9 9
T q1eT F AL IF ST &1 T H727
qr i T & AmifaaT @y oan, w0g
qIET & qGT 91 | AreeT S & foAw
frafy & 3 7 g & Efe oA
fre fr cifave oft 1 A zm aw® &
de gifewr fFd @ AR agal & A
T a8 |

ArET Al A qET g TRy 8,
T o §, 39 @ § ot fgg wrg
WwI g9 & FE Y 9w &
T €Y 2 1 dfeq St 7 %< 9 Ty A
¥ md FAe fear & fF v &
St AT & & 991 & @y qd e
I 79T AT & ! Fgr 1 fenrs oA
ag FAAHT oA, ATST A7 FF 4T | T
UF FHE A I I GoraT Far
g AmEE AR gEer Fegfadr o
FTHr fgear 780 wrgdi | afew fee s
ATC-ITT F 39 AT #Y 910 & #T fwar
F vgAT T § | § Fwan g, fowg
A< foam, starfr qa@ 7 agw #2
A TuT AP &, F AIE A SAAT LA
T g fF ST Ame weAr qafed
1A E AT A arg 7 Aif9d, w1
W GiEel & 3ad AF @ g @
fod gu & ; uwF waga § AR
faer &1 "I uF M@ g AMAFr |
AT fgg & 1 AT Ffeer @y e
@ @r & feely we # aer A @,
uF &Y 9T § fgeg o fag wow §
@ @ &1 3 fgqdy oraw gfaa &3
qTer FYE T FIE T qAT F 39 few
F A9 AL AEY AT A A § |
g aaw ag @l fF wee o 3|
g% #I @gT Fi TAT 37 § 7 WK
fag@l #1 zgr AFaW ¢ a1 & 2 A
#Y Wz FE qAG £ 7 H wwmar g fF
wresT ST FT AAHT qS[ FAAL G |
426 RS.—7
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qg quAq ¢ fx asmel @@ Y wiv ¥
o faardt a9 WA wR
TEgT H 4% Y g UF ¢ F@el
FT I I FRAT FI THFATE | g 9
var § fF e awm qegt &1 sdam
gAT 9T, ¥ TG FAT FAT A9 gAIX
gdfears fad 7@ 4 | ag Far T v
fradqaadage & o foam adl &, &3
ara § A% faegel & o3 ¥ o g
TEwE 9% & fag 9t § o<fRam
AT g Y | I S ;Y use  foaE
fd g & a9 @Y ST & 3
qFST TR 9T AT W W 39
F I9g ¥ eI F FI5 ATAIATT
T @ AT | TH AR F TER &
AW 9x Ofas| 79 3F% gark fasw
AT TAT HWIT TR F ATHEAT T4AT

uF § 57 § 8T 98 AT FEIA
f& =rw fafreex gome, A a8 fewimee
faageer & & ®R ot 999§ F3
feorgar ok 33 fawts & wwrEen
F7 @ g, IR gH gL A@ § g
FET AMMEH A I7F % AT FIA
w1fgd | AT S F AT it ady ag
i & f& w3 qemw favg faa
afqdt A1 & @1 4 HIAT 7 9T g
& AT a1 oF Heafadt ¥ e 77
& A F qAT FT RO FL

Dr. Z. A. AHMAD (Uttar Pradesh):
Mr. Deputy Chairman, I realise
the extremely complicated nature of
the problem that we are discussing
today. I also realise the gravity of
the situation, and that situation has
become all the more serious after the
breakdown of the negotiations that
were going on between the Prime
Minister and the Akali leaders, We
are facing a deadlock today.

Now the question is how can this
deadlock be broken I refuse to believe,
Sir, that we have reached a stage when
there is no course left to us except a
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showdown between the
and the Akalis. I do not like that
development to take place. I think
that it would not be in the interests
of the Akalis, nor woulq it be in the
interests of the people of Punjab. I
do believe, Sir, that there is still a
large fund of goodwill, sanity and
wisdom amongst us, among our people
in Punjab and outside upon which we
can draw and find out a solution and
create a new atmosphere in Punjab.

Now, before 1 suggest what should
be one in the matter, and what the
understanding of our party is, I would
like to make a few observations about
the peculiar situations that develop
from time to time in Punjab. I agree
that the problem of Punjab cannot be
equated with the problems that deve-
lop in other parts of the country, In
Punjab they have a peculiar character
of their own, I also come from that
area and I know that there is a pecu-
liar background to every problem that
comes up in Punjab, and that, I say, is
a communal background. Punjab
politics has, for a long time, been
dominated by communal passions and
communal sentiments, and that has
been the bane of Punjab politics, I
remember those days, before partition,
when every major community in Pun-
jab had its own organisalion, more
or less a communal organisation. I
remember, even at the time of our
revolt against the alien Government-—
well, some friends may disagree with
me—even the National Congress in
Punjab was tending to be communal-
minded at that time. Then I remember
those days when in Punjab there were
the so-called nationalist Muslims—the
Ahrars. They were nationalists but
their whole outlook was religious, was
bigotry-ridden, and orthodox. The
Arya Samaj started at a particular
level, came at a certain time and gave
a progressive outlook but later on,
became a communal organisation.
Similarly the Akalis—the Babbar Aka-
lis, the Akalis now, and all sorts of
Akalis—came. Now this has been the
bane of Punjab politics, and that factor
gives a peculiar background tn every

Government
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problem that comes up in Punjab—we
must understand this. Therefore I say
I realise the extremely complicated
character of the problem that we are
facing, and 1 do not also place Punjab
on a par with, say, Andhra, or other
places, because it is rather an explo-
sive type of State, and an explosive
type of population lives there, which
is moveq by . certain considerations
which do not exist elsewhere.

Therefore, in tackling this problem
we have to be very realistic, we have
to be very careful, and we have to
take all factors into account. Now,
Sir, my next submission is that the
urge of the Punjabi-speaking people,
or of sections thereof, for a Punjabi-
Speaking State is basically and funda-
mentally not a wrong urge—I am
speaking in 3 broad sense. If it was not
a wrong urge for the Andhras or Guja-
ratis or Maharashtriang or other peo-
ple, it is not a wrong urge for the
Punjabis. The principle of linguistic
division is a correct principle, because
it creates sanctions for the flowering
out of the cultural life of people
having a sort of common culture and
living together in large areas, I
refuse to accept the position that in
Punjab this urge on the part of all
Punjabi people for come together in a
sort of linguistic group does not exist—
I do not recognise that positicn. I
think that that urge is there, but it
is alsp a fact that thal urge has been
vitiated by communal-minded ele-
ments on both sides. Now I have
not the slightest hesitation in saying
that the manner in which the Akalis
have been conducting their campaign
for a Punjabi Suba—it is called Pun-
jabi Suba—has been wrong, has been
disruptive, has been _communal—I
have not the slightest hesitation in
saying that. The use of Gurdwaras
for thig purpose is impermissible. The
slogan that the Panth is in danger is
a strange slogan. One cannot under-
stand how the Panth is in danger.
Then, that there is diserimination
against the Sikhs, I cannot understand.
Therefore it is very clear that they
have themselves created a situation in
which a very big section of the Pun-
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pitted against them, They are not
convinced that the Akalis are really
for a Punjabi Suba but the impression
is created that they are fighting for
some sort of a Sikh State. Now that
is a fact about which I think we are
all agreed. The Communist Party had
made its position very clear on 1ihis
point. We submitted, some time ago,
a memorandum to the Prime Minister
in which we stated as follows:

“It is a very well known fact that
we Communists sharply differ from
Master Tara Singh and the Akali
Dal in their approach to the ques-
tion of linguistic reorganisation, We
have always taken the stand that
this is a question which hag nothing
to do with any religion or com-
munity, that it concerns all Pun-
jabis. We have been firmly against
making religion oy community the
basig of such demands. Nor do we
accept that there is any validity in
the charges levelled by Master Tara
Singh, of discrimination = against
Sikhs since independence. Our party
has openly come out against such
charges, but we cannot at the same
time subscribe to the idea ihat the
problem can be gealt with by re-
pression.”

5 p.M,

Anyway, that position is clear, At
the same time I alsp want to state
very categorically that there are

certain Hindu organisations in Pun-
jab which, in the name of fighting
Sikh communalism, are really fanning
communalism among the Hindus.
That is also a reality which® has to
be recognised. Théy become the sup-
porters or defenders the champions

of Hindi. I do not think that there
are many people very much interested
in Hindi. It is a fanatical, religious
Hindu outlook just as on the other
side there is the fanatical, religious
Sikh outlook, which these organisa-
tions are trying to foster and they

come out as the championg of nation-
alism. I consider that organisations
like the Jan Sangh cannot be regarded
as championg of nationalism. I, think
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their very approach is anti-national,
communal and disruptive.

Now, having said this I would
briefly point out what we consider to
be the way out. We do think that
in a general way the idea of the re-
organisation of Punjab on a linguistic
basis should be accepted, That prin-
ciple should be gccepted hecause I
know that, though today this compli-
cation may be there, it wiil come up
in future. The Punjab people may he
divided as Hindus ang Sikhs, at pre-
sent may be antagonistic to each other
today, but as life grows, as cullure
flowers out and as Punjabi language
and literature comes into its own, the
whole idea of the Punjabi people
coming together and having a State of
their own, just as the Marathis have
or the Gujaratis have or other people
have, that thing will be there and that
tendency will grow. Therefore, I want
the Government of India tc staie that
they are not basically or fundamen-
tally against the reorganisation of the
State in a manner that in that State
there will be the fullest possible
opportunity for the Punjabhi-speaking
people, for their growth, {or the
flowering out of their cultural life.
That principle should be accepted.

But, Sir, that does not mean {hat
the Punjabi Subg of the Akali con-
ception has to be accepted. I do not
know what that conception is. Bul I
presume that it is a very, very narrow
conception and I do not subscribe to
that. That also does not mean that
once we say that we are prepared to
accept the principle of linguislic re-
organisation in Punjab, on this basis
suddenly the Akalig will launca their
onslaught and say, ‘Well, come on.
Start demarcating the area tomotrow’.
No. When that reorganisation wi'l
take place, how that reorganisation
will take place, depends on several
factors, and one of the most vital fac-
tors in that connection is the unity of
the Punjabi-speaking FHindus and
Stkhs. So long as that upity is not
there, obviously you cannot inflict
state pattern on a certain people.
Therefore, it becomes essentially a
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problem of educating both the Pun-
jabi Sikhs and the Punjapi Hindus
that if they do want a State of that
pattern, they have to learn to live to-
gether, they have to learn tc be tole-
rant of each other, they have to fight
out communal forces in their respec-
tive camps, they have to come to-
gether ang stand together in order
eventually to evolve a State where the
Punjabi-speaking people will have
full guarantees, where they will not
be obstructed by a hig minority
coming out with its own demands, but
will have the fullest possible free-
dom for their social, cultural life
like any other group in the country.

Here, Sir, I regret to state that the
position taken up by our hon, Frime
Minister is much too categorical. 1
would have liked him not to have
stateq it so categorically that this
question does not arise not today and
not for all time to come. Later on, I
am told, he-has said something which
does; give a scope, which cieaies a
hope that the earlier inflexible posi-
tion ig no longey there. But how can
we take up that rigid position today
particularly when we bear 1a  mind
the fact that we haq taken up a simi-
lar inflexible position eariier in the
case of other linguistic state and had
to retrace our steps?

st grBigC Ui (ST ¥iw) ¢
TF T AT TS AGATE. . .

Dr. 2 A. AHMAD: Just now I do
not want to answer any question, Mr.
DePuty Chairman, He can ask me later,

Sir, while the Prime Minister in his
statement has given expression to
many bitter truths about Punjab, I
would have liked him also to state
that the Government would not tie
itself down to a position permanently
and for al] time to come, that is fo
say no linguistic reorganisation of the
State on any basig whatsoever. The
Communist Party takes the position,
let the atmosphere be created, let the
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Hindus and Sikhs come together, let
there be unity among the Hindus and
Sikhs, let them discuss amongst them-
selves, let them sit together and we
pay the utmost attention to this type
of development. That is the position
that we should take and that creates
the basis for a talk on a bigger issue
between the two groups, whether they
are on this side or that side today.
That creates the basis for them to
come together. I do not want the
Sikhg to get frustrated. I do not want
al} Sikhs or a large section of them to
feel bitter a situation that may lead
to some conflict where somne people
are arrested, some people shot down
and then the heritage of bitterness
persists. 1 do not want that to take
place.

Then, Sir, other questions have been
raised. My esteemed friend, Diwan
Chaman Lall, said that the whole area
was Punjabi-speaking. That is wrong.
I also know that there are large areas
in which the Hindi-speaking people are
dominant,

Diwan CHAMAN LALL:
area?

Which

Dr. Z. A, AHMAD: They are Gur-
gaon, Hissar.

Diwan CHAMAN LALL: In Gur-
gaon with a population of 46,000 in the
City of Gurgaon 42,000 people speak
Punjabi.

Dr. Z, A, AHMAD: Iam not speak-
ing of the city. In Delhi also a very
large population speakg Punjabi I
am talking of the whole district. But
the fact that you have given two
Regional Committees shows that there
are two regions, one in which the
majority of the people speak Hindj and
the other in which the mojority of the
people speak Punjabi. I am not going
to restrict this.

So, Sir, later on even if the demar-
cation has to take place, that demar-
cation need not be strictly on the
basis of Hariana or something else
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coming out. But let the demarcation
take place bearing in mind all the
factors. One of the most vital factors
to be borne in ming would be the
necessity of Hindus and Sikhs coming
together in that State, living together
a common life. Therefore, let us not
run away with some statistics here and
there which are not very correct,

Then, Sir, Dr, Kunzru referred to

the question of Punjabi and Hindi
and said that the distinction belween
the two languages was only artificial.
I do not accept that argument. I think
there is a difference between the two.
A Punjabi-speaking person doeg not
understand Hindi easily. A Hindi-
speaking person does not ang cannot
easily understand Punjabi. There is
a difference between the two, and with
the growth and development of Pun-
jubi, with the growth of Hindi in one
direction andg Punjabi in another direc-
tion, that distinction will grow. Any-
way, these things are not very
material, My main contention, Sir, is
my submission to you is, that you have
to bear in mind the fact that there
is a large section of population in
Punjab, in however communal-mind-
ed a manner they may be moving, yet
it is a reality that ag life grows, their
demand for the grouping of the
- Punjabi-speaking people will grow.
This demanq will grow more and
more Hindus will come and accept
this demand. Therefore, that atmos-
phere has to be created. We have to
deal with the situation with patience.
We have not to resert to repression.
The theory that we can take a position
for all time has to be ruled out. We
say that if the principle of linguistic
reorganisation is accepted—and I say
it will be accepted— then all that is
essential for the implementation of
this demand is the unity of the
Punjabi-speaking Hindug and Sikhs.

Therefore, the whole approach
should be a flexible approach. It
should not be a rigid approach, We
also tend sometimes . .
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Dr. W. S. BARLINGAY (Maharash-
tra): Divorce by mutual consent?

Dr. Z. A. AHMAD: Itisnot a divorce,
It is a union by mutual consent. I
do not think it is a divorce. It is a
union. There can be no forced separa-
tion I do submit that this is a sensible
approach. This is a sane approach.
This is an approach which is fair to all
and this is an approach which is not
inconsistent with the principles of
secular democracy. Therefore, my
submission is that this broad approach
should be accepted and having taken
that approach, we should unitedly
come forward and make an appeal to
all sections of the people. There are
hunger-strikes. Let them be with-
drawn, Let there be some round table
conference and let the people come
together, sit together, talk over the
whole matter and let them arrive at
an understanding on thig matter.

At dAw fqg (doma) ¢ #fm,
SueaTafa SfY, st fafreex & w@edie
¥ grard § gAR 9T S A ors E
I 9T FF AFA GEAM 7 wOAr
F1 g9gre fwar | & s fafmexs
% TN & gTH g Hf qT%E FAT§ |
AN § g YE ¥ AT oo gF
F wma & fgars @ & 1 fadmfor
FAT T FHr 2q q TAET G A
fents Far I= AT W & AT IAHT
feris & g ag #Ar[He w1 & f foml
# fod 9 qET ATHRTEE &R

qaret gF # fgwmd w7 A
D e & @R § AR g9ET g3 #v
AEIAHT FIF ard AT &1 e & =T
§1uF A q g s R goneY ga &
fewmaa afad & € & ag fegem
& fifafes mfadT FgF F T AT
gfaferrae Sva JmEa § | I fawm
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[ o Fee]
¥ ot fRTwmaedl &7 a7 @Y §, 7%
gak § @ € Wi fr oy " § B o
qomet gaTaar  dr g ofar § faet
T orETd a8 ATAAT WIT IT ATATET
F ggd ¥ 9 gfEa § a7 qIEE A
zafad o f5es FY ®@ar grm | &5
A% 7 gEifawd 1 el § ¥ O a1
g @ & s fF feegear o afdl =weg
& #I qSTT FT U 9gq a7 97 2@dAT
ART § A AFAIAT § TR AAGA
T ATET & | 79T, A & AN & &Y
fe qanfawa g 47 § w7 g fF
Tg gaT &9 T q1 vad fgrg 9 |
g w17 39y fog mfqs o SEaT )
ar &1 ¥ & o o feear Qar @ S G
aga wifas AT AT & WX Ug W@
gRT AT | 98 58 § fr o a<w e
¥ T gEd I AeAnt 2 9|
fr faely S & Gga w=mr T fwar
a1, TG FATT 4 W T HHTAT T 7
AT, WAL HIS AR THAT T T 9T
g @ § | AT aratey wEd & fF ag
ferg-fom gfadt =rea & o< fofafees
dfag 9T ©F qIT AEE & AT WL
ag gy v @1 fev du faw 99
gav § g "I 4G axqr av fa@y 97
JUAAT FT AGIY N | GEU a®
TR TAZTATAR Fga & {5 J Gy
qar &= Ty A1 agl ferg A w®
AR § AT § (& qa A7 GHar @,
feeg forr & iy <@ \ 59 Faqmni Y ana
A gAa § A AE | T T q ar
Few-wiefeaeds aig Fva § A @A
aTE Fga § (% an feg faw afady =gd
g, AT A AT T 7 FT R Ty by
FIQT | T TTHT TRITAART F qT F15
fom a7 & T T A®ET  qrItag F
FE ferg do12 | AL gH AR A A FF
fanfafezs wifaa oF q1fas am € ar
avgifes & & IEFT AW F g,
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ga% 418 78 wriEe I ¥ fr ag faal
& fod faeeelt AT AT F1 9919 8, TF
fRTRATAT g o7 AT § 1 H AT
e g i s 4 Qe wwa T for
f& & saraT 35 *g FifE @9 SAmEr
gf@aa ggdt & AR qeAET § F9
|qaT ot & 1 e fafaees F Fmmr
729 ¥ aga ¥ @ fow, 3% @7 7,
TG g3 WX g qiE 0F &
Fiferer &1 fF faredt a8 & AreT qrafeg
9 g3q § T 9F | § guwar g
7g aga q91 devw qrew fafreet amw
Ffear #1 & o P < @ ggaw
JSam™ dq Fagiag ¥ el #1 WK
IEIT FE & a5 I (6 a7
fe arez qratag F1 G UE FU FF
ag wT foreelt 39 arq & fog /@ &g
& gAerar g fF w7 qoa A g §
{5 1 i 7 @ ggare & R
WY 3 g g wfeqa< #F g, 9T &8
@ 7 g W faEm & a
9T § wgar g o we F ofeqae &
g -5 T AT F a1 §1A AT 7T
HAT FT G6a 9 fqard = Iy dfeq
St & farar & | IR aoTET AU & fad
HIX s FHET FT FF AR 6T a7
F fag g1 & o Qowar wafet §
FH FE0 R & AT 999 9 99 97
THA G g1 & A1 IS AgFIIE
F & fad 9 7ot T F7 g9RTT
forar & 1| 397 SuTeT AWK 37 FET W@
ST @FAT AT | /90K, | A} 991 qor %
WTEET qTUEE 59 a9 9% Fi 7S gq
2 | A4 9 § v o |7 waghag 7 @
FSAT 41 AT 97 a%q S Feq ST 7 TweATAT
73T F TF qHUT H S99 A9 & o
ag @ &EqI 1T & AIT IET wqIT
T e fag qETfeT AT SAE arg
# ww@Ex AT Hv da sagfag ¥
wr fiRar fF afeq ot 1 wdter Ay qraT
=rfed AT 389 M A1E 7€ a19 48) &
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f dfeq sargeaT fge—at 5 dae
F, WAATE-T AT F AT E——wTad
frdez #<d@ & 1 a1 5q waglag o A
st fear f6 4% dfeq ot &) efrg v
AT &, 92T § AT 47 afeq ofr #1 97w
g1 4g34d 51 g19 2 F 953 faar
It AN qIgAT § 9FT faar §, wed
Fg A INET T_aT § | T9% q19 A,
19 AT EATT 1 HX gfeq ot
fadt, wreev arutag o #1 figr fFar
ATEET qILTTag WETTT 7 A7 agr &
g =7 17 A {6 dfeq qamgeera
St FT g W90 WAL § gAr faasr
faar 9T weT arifag & 9 wAgfag
W@ ggar w gsar faam
@t A< mww ¥ A8 wvan frogEy
1 sarar wegr THE qTA F a1 Y
qTEET qufag @ g3ara 97 0
43 gu & | 9g ag 7 997 fF aq
FAZTAE ST FHT THF TT 9T | 777 BIT A5
ST ¥ 0F g% fodr a1 oI 9g g%
qfsq oft & w2zHe § g gAT 91 o
qreex aratag St 3 a7 $1% ga6 77
gl forar & ma five oY g 3g fag 0@

73 T E |

q 39 a1d &1 HF @ q Arar
g ff WO FEIAT TAATL A MY FAT
stra a faat & fad daraT gar g99 ¥
AFETT ST | AR WY faw § g qagr
2 fop wree qrurfag #Y a1t § o sray
w5z & it f areeT arafag s & 7eT
F1 HIAET I5MT T8 & i g qAd—~
Frad g w16 § faamar aramg o)
sqer ¥ sqrar arers faat @y g——
QI F T2 W TAXR! TG qT FAT
F¢ | 31 gwar g fF a0 ag At
T @Y, v # gaear g v ogg ana
T gears & | # wafar FEav g fr e
feegea &Y fearadl & ga qar qose
F w0 7@ 9 A fafew frear §
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FAI FiTEY WIE 70 Fq § 9 399
qreex qrafag & g9 fae miT Amwex
arufag & g M fF gw fameat #
AT AIZT g HIT IqH AT q@1 (e
UIIHT IEF FY TCE T T &, TIqH1
A& weAr Wfed

a1 wrEex gratag ot T w87 fF uy
91 U Sy wiar § fw forrae §
WA I so % Aol foa E o a5t &
wgraar fam &, ga 9 faw g1 safeg
qw gax faars #41 37 g 7 AN
qreex ST F Fgr, A€ A, MUF!
uF fam #7 Aigead A=gr oy & A
so ®y #dY faml # Trgeaw W T
T 7 g9 S 9 F I 9T g7 TG §,
za oy fom & #i gy war # fam
& 1o ST faE F W qUaE AT 90
fag F ar A ¢ b Aree Y 9 3T,
FF T F T TS | AT
39 7 famte qrey 39 & SdRe
F qrg rateg | F I P &
IqT WS FI FIHGT H G AR
TF TFAT § IFN FET, T AT HgAT
g fF 4 it AT st a1 § W EAH
¥ ®TE FAFTAT F ATH O FAT U@
FTAT & qT IEHY ATAT LT IATT JA
TR 4 FHAT TEN & | AT FIHIAT
TTAT AT, WIQT 74T HIT ATET ATATEG
F frd § anr foT o § A a7y,
(57 W0 A HAST F AT ASA ATAL
Fy garfesa £, 3T @erl T g Faag
F1 gorr F faare w19 far | adism a8
g i g ardf ot 7 e o 5 aow
T Qe 37 Ffegd 98 AT FT A
T\ Aaag Al asT fssgarg |
®EET FAT 2107 | /39 frama &1 @A
T AT ST&T 50 HY a4y faal v sy
ot | AIT s G & Famg € | S
FHA AU FT AT 70T AT AL Faaars
qEIT ISTE T o6 o 7w fae famwa
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F 9912 341 @ F 7 IF 17 R
F4T A1 39 ¢ § AR AT FEAT AEL
FTEAT | I Fog FA7 H7 o F et 77
naglcan o, a9 987 & 1734C @i
fom & | 71T Fgr S grea N, g agt
I Y fuady o I9%, JF 98 A7
FYTT T GAT, AT F1S THTIE AT AT |
7 gugar § faa faaar @ &8 2,
72 faramrer fergear & et a2 § Idar
&Y TAET HAA RN T | A F AW
TEY ATAA T ITR! THATT FHT | AT
fercarTraT AT & a1 ST ar &
1w 2@ar g fs o gfems #v &8
AME FY ATAET § IqF F1E frar S
AIT 9 AT HTATE *F FHIST K FI1E
fear o, dar f& qeew arafag A
HIZA &, qT 39T IS BIAST TE1 R |
AN qam & & war {6 9ad vy w
adY S fewg &I Fa1 wiw 39Fr AT
ga1 ? gl agf fAwre ahq | 9@t
fafredY & Wy Lo ax@re fegat 1 AT
TIAT_ AR TF TTAT ®RAAT T4T AT
LYSATT GIIHAT a4 & AT fEamd g7 |
AT 39 fegmma & Fa1 gy 7 =< faw
ST AT H FH g1 77 AT A fqw Aw
AT # FA & T 7 wwAdr § fF e
1 afqd & arg w0 g a3 w0
arffgd | wa w7 fgarg e
FY 19 WE T fel FT AFETT AT
ITAFT AGET F9 AT | Tl grem
# 97 f5 wzrd o Ane qEfea g
q ol g3 F AT F G KT H
T wafaa WX faega qo@ amear
& | 7 qreAreq war g fF wreew arwfig
9 917 &t qug  f&  fogAar 3T
A4 W7 Wt frer & gy faed
A F FIT A AT F YER-
fafreet A1 a1 &1 a8 ga7 | I
mist gaar afen e =@ fagt £
79 & 91 arE mafeg # e
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g 1 d dfsg St & @R ¥ ofgd qaw
HIS A 7 TF I1G F1 a9 fgar 3
for 49 @ ggTIA A3 &Y & AT HaAAT
71T & HaT ars fear & 1 s dfsT srargT-
AT ST FIA T ITHT HIT FEAT) 4
Faraer m. Aree arafag @@ famamas
1 g8 §:@ g A |} ¢ v faw an
MY drg & fod IqFT FAAT A=W
a8y fasa asar |

Zgdr ara, W 7 Fgq € fr faei
F &7 F 3ATH gE ], I Ay gafaary
FEdETE g@r g, 9g faeg @ Twa o
q5 & | 39 qEaeY H agd 7 wviA A
fear a7 & 1 WU F Y fads gae Y FEAT
argar g fF 21 &, g6 M o 9I3H
fafrezt &, w7 o0 wF FE TAA
fgar 2, #1¢ faw #g orfag 7@ &
faai & ara ag=amer g$ & @1 F agar
foa gt f5 & 3@ arff v ars gar
TR # ag ¥4N F arg w1 g 5 el
F qre g7 g 7Y g afew fgrgeam
FTEHIR, 9feq  FATZTATH AT I
S Aty famag s § sk o
FW ¥ faF & 3701 qAFAIT I §
dfaw arzarfe & gry famag $377 vF
frgmaa a4 o war I0E ¥ )

(Time bell rings.)

&1 fraz 51T | 48 OF 1T 77 Fe
2 fx fog o & sg= F qarfas, y@-
FIATA FTH ALAT 4g agT T A1 & |
A AN qE gTATE G §oIAF AR
# 7% g9 @rgg £ Ao | g fa@r §
fradtd gafiM s s EaRad
farerar & g | 53w 3T AW &1 TG
faar St gATS &1 e FTEH TIATAT
T 91T AR § 1 26 a%g ¥ % Mifag
fgz sY =g, fagid fag ud &
gfrare &, faegia faei =1 ag o
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FIET ATAT T &Y & ——3)FF IqY 9ger
FI1E T AGE A, A9 wEAT aF  F
99 fgeg fr amg 99 9w A #
AYTT q1 47 § F AMAL, Y q9 faw
fg uF §—— a1 3578 uF  gam fear
ot faaEl 1, St & HOE JEFL F
ferd gATAT AtEaT § o

g vy afemr, meeh o w9
Ei L

T FgATA F12 gfy, gA919 A7
ferg @ qF F19 RSt sAMM AT
HITY FT JTT 99 TH: 1ZAG
FLAI 70T NG UIF G A
GRA T AT HIE AT ATH AAGT
oF & F1 99 GEET F1 % 39 UF,
TH § O€T, 99 UF ©7 qraa’

#§ for S A AOFY tow FEaT 3
Tg fHew 78t & gFar A(ir & fE
g ag fom 7€ & @Far | qw nifax fag
At F grrfaaa ®T g97 999 97 @M
M IAF  gwa gg fAamEr 9t fw
faegear™ & <gd At AT o aF fergeae
EE AC I A T i B i
w7 3% fergeama A9gT a4 avm
fegeam & gFar WT fergeIm
F wogdr & fod qw fae fag s
A AT J2T A FAW AT, A9
qrEr &1 g fFET 97 #R ogg
FAT T F | WAL A g fegegeama &
ATTFIT TG FF FL o & AL TF g1
g 9% T FL A AIOFT F94T AT
gfgs AfF § wY T qHET @9 TQ
§ ot ag feram & @y & A afew
HYR gTT T SERETE EROT | [ Mfag
s w1 www fag 9=d F g,
T 9T EA afgor fgrgeam aag
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¥ AT | &Y 77 ag g wwar ¢ fF A
fergeama gWRT 3 AFT E

ferrema AT & W@ /W, 9
FAT & Feag UA

FHS g ST A4 AR AT A7,
fear @ A9 TgEE vy

ATST AFFT WAMT T ST FTH,

arsT FYE UG FIAAT 09 |

fergeara & ez ot g & @ MA
sig fael & forx afgs § 1 zafed &
SR B 7 Fed g¥ Awex  qrafag
¥ g qeateq axw fF 3 gAY AErT
F} T | AT WA A9 AT B ]
Faifd AT JH AITA g 7 forean
waT Afgaa g

Surr P. N, SAPRU (Uttar Pradesh):
Mr, Deputy Chairman, Dr, Ahmag was
developing here a thesis which was
marked by a lot of plausibility. But
basically I think that the thesis that
he developed was a wrong one. If he
will carefully go through the State-
ment which wag read out by the Home
Minister, on behalf of the Prime
Minister, in this House, he will find
that what Master Tara Singh js claim-
ing is a communal State and what
Sant Fateh Singh is claiming is a com-
munal State. There is, therefore, no
getting away from that fact. The Pun-
jabi Suba is already there and Punjab
is one linguistic, social and cultural
unit. There is no unilingual State in
India as such. For example, there is
U.P. The hnill districts of Uttar Pra-
desh speak a language which is not
understood by the people of eastern
U.P, or for that matter, even parts of
western U.P. Therefore it woulg be
wrong for ug to accept linguism ar the
only criterion for the formation of a
State. We have net so far accepted
linguism ag the basis for the formation
of a State.
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Sir, reference wag made to the for-
mation of the Andhra Pradesh State.
Well, the decision to form the Andhra
Pradesh State had been taken before
the death of Potti Sriramulu but it
could not be implemenieq because
there were differences between the
Tamils and the Andhra Pradesh people
regarding the future of Madras. So
far as Bombay is concerned, Maha-
rashtra and Gujarat were able to get
separate Stateg because the people of
those States agreed to the separation.
It wag the will of the people thut they
should separate and that prevailed
with us ultimately,

Now, I would like, with all the
earnestness at my command, to make
an appeal to Master Tara Singh, He is
a distinguished Indian and hag ren-
dered eminent service to his commu-
nity in many fields of social work. I
woulq like him to consider whether it
is right for a religious leadér of his
stature to undertake a fast within the
precincts of a sacred place, the Golden
Temple. 1 should have thought that
the Golden Temple was the last place
where a fast would be undertaken, Sir,
I look upon fasting as an illegilimate
method of political warfare in a
democracy. We cannot recognise the
right to have demands acceded to by
political fasting. The solution of the
Punjab tangle is not so easy as Dr.
Ahmad thinks. It is not only Master
Tara Singh who has undertaken a fast;
there are two other Swamis who have
undertaken a fast. If you yield to
the demands of Master Tara Singh,
you may be able to save his life but
you will not be able to save their liveg
at all. Therefore, I say that we should
not look at this question from this
point of view. There should be a
calm atmosphere in which the ques-
tion can be considered. The Prime
Minister has gone to the farthest limit
that he as constitutional head of the
Government could in giving assuran-
ces of a satisfactsry character 1o Mas-
ter Tara Singh,

He hag referred 1o the regionsl for-
mula. T have got the regional formula
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before me. Many important matters
have been entrusted to the Regional
Committees anqd it has also been laid
down as g directive that normally the
decision of the Regional Committees
shall be accepted by the Legislature.
But if they are not accepted, then the
Governor comes in. Regional Com-
mittees are committees of the Legis-
lature; they cannot be given the sta-
tug of sub-legislatures, They will be
functioning largely as the Committee
for Scottish Affairs in the British Par-
liament functions, May I also say that
the Prime Minister has not ruled out
the possibility of adding to the list of
functiong entrusted to these Regional
Committees? There was some delay in
the formation of these Committees.
There was some delay in implement-
ing the educational programme regar-
ding Punjabi language. That was
because of paucity of teachers, Teach-
ers had to be trained for that purpose.
I woulgq also like to point out that
almost everything that could humanly
be done is being done for the promo-
tion of the Punjabi language. Pun-
jabi is one of the major languages of
our country. It is one of our regional
languages. I think it has the tenth
place; of course, it is not an order of
merit but I think it ig the tenth lan-
guage mentioned in the Eighth Sche-
dule. Punjabi has a vast literature
ang it ig a growing literature, Now,
Government ig proposing to establish
a Punjabi University. Punjabi is the
dominant language of Punjab, There
are some Hindi-speaking parts in the
Punjab but of course they are at the
district level. Though Hindj is there,
Punjabi ig the dominant language so
far as Punjab is concerned. Do Mas-
ter Tara Singh and Sardar Gurnam
Singh seriously think that they will
be furthering the cause of Punjabi by
limiting it to the confines of a few dis-
tricts in the Punjab?
(Time bell rings.)

Sir, I was going to develop one or
two points but I woulg like to say
this. The best thing the most right
thing, for Master Tara Singh to do is
to give up his fast. He will rise in
the estimation of the people of this

in Pu-njab
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country; he will rise- in stature if he
gives up his fast. He wil] be true to
the ideals of his great religion of which

he is one of the leaders if he
gives up this fast. This is a
wrong approach; this is not the

democratic method. The method of
persuasion is the right method and
we have not ruled out anywhere that
method of persuasion. I would also
like to make a similar appeal to the
two swamis who have undertaken
counterfasts, Fast and counterfast do
not settle controversies. You cannot
make the heart of your opponent
change if your opponent thinks that
his case is righteous and your case
is not righteous. This
method by which political controver-
sies can be settled in a democratic
State.

Sir, as my time is up, I have nothing
further to say except to emphasize
once again the seriousness of the
situation which has been created in
Punjab and to say that one of the
impossible demands which  Master
Tara Singh has laid down is that Mr.
Kairon should be removed from
office as Chief Minister of Punjab.
Now, the Prime Minister is a very
powerfull man and we have got very
great regard for him but he is in no
sense a dictator in this country and
it would be constitutionally improper
for him to remove the Chief Minister
who enjoys, rightly or wrongly, the
confidence of his Legislature and of
his party.

Tee PRIME MINISTER anp MIN-
ISTER or EXTERNAL AFFAIRS
(SRt JawAaHARLAL NEHRU): Mr. De-
puty Chairman, during the last few
days I have been engaged in listening
and speaking on thig subject in Par-
liament. During the last few weeks I
have been engaged in discussing this
matter at very considerable length
with various people. During the last
few months 1 have been dealing with
this matter in my correspondence,
interviews, meetings etc. One might
say that for the last year, apart from
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the previous period, I have been en-
veloped and tied up by this developing
situation in  Punjab and because
of all this I feel it is a little difficult

for me to say anything fresh or new
about it.

And 1 would not like to weary
this House by repeating what has
been sometimes so well said by
others. Yesterday in the other House
we discussed this matter for four or
Here for the last 2%
hours many hon. Members have
spoken. Even the two Members I
believe, if I am right, who gave some
kind of a back-handed support to the
demand for a Punjabi Suba had
qualified that support so much that
it was doubtful whether they were
supporting it or not. That, I take it,
is an advance in the right direction
even from yesterday’s, The hon.
Member, Shri Jaswant Singh, finished
by saying that he hoped that God
would give me wisdom. I am always
hoping that that might happen not
only to me, but to hon. Members
opposite too, because I say that one
may differ and one doeg differ in
many matters, but in this particular
matter, which we are discussing
today, I do submit that there can be
only one opinion to any intelligent
approach to the problem. There is
no room for a second opinion. Varia-
tions of that may be, And I am led
to think, why is it that people who
are intelligent can say things which
have no basis in intelligence or logic.
Why is it so. I found in the other
House that some hon. Members who
took up that line broadly took it up
on the basis entirely of some principle
they believed in, the linguistic prin-
ciple or what happened in Ahdhra or
what happened in  Gujarat. They
knew nothing and said nothing about
the Punjab because they knew nothing
about it. And yet here in this vital
matter, which may have serious
consequences, they teok up a line
which I thought was a wrong line
leading to dangerous consequences.
Now, it is a very odd thing that the
only persons, normally speaking,
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generally speaking who have given
some slight, modified support to this
business of a linguistic Punjabi Suba
are gentlemen who hail from the
farthest corners of India and who
know nothing about Punjab. Now,
I must make an exception in the case
of Dr. Ahmad, because I have no
doubt that he knows something about
Punjab. If he is not a Punjabi, he
comes from near Punjab. But the others
have no conception, the fainfest con-
ception. Except that Punjab is a
State in India I doubt if they know
anything more about it, From the
manner of their speaking it had some-
thing to do with the principles they
believed in like the principle of
linguistic provinces, but nothing else.
Now, Sir, I say so with extreme
deference and humility but wonder-
ing why in the past especially these
various attitudes have been taken up
and some parties, notable parties of
this country, have held out their
hand to this proposal for a Punjabi
Suba. I wondered if this was not at
least partly due to the shadow of the
coming elections and perhaps not much
to do with the facts or logic of the
situation, In fact, it is a matter to
be considered how far all this
development in the Punjab is itself not
conditioned by the coming elections.

I think my friend and colleague,
Shri Mohan Singh, referred to this
matter. It is an odd thing that always
this kind of thing happens a year or
so before election starts. Last time
it happened. This time it has hap-
pend. There is a curious connec-
tion, correlation, between the two. I
am merely referring to this. This is
no argument, I admit, but it is a mat-
ter for consideration to see this con-
nection between the coming of elec-
tions and the raising of such slogans
and such proposals. I have the most
vivid recollection of five years ago,
when we dealt with similar problems.
Again, long dis}:ussions, long argu-
ments, long interviews and talks took
Place which resulted in certain agree-
ments. And we were very happy.
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Even though, spepking for myself, 1
did not entirely approve of those
agreements, but it is better to agree
even to something which is not one
hundred per cent. right than not to
agree. That was my approach. 8o, I
was happy and ! was happier still
when it was declared openly and re-
peatedly by Master Tara Singh, by
other noted leadérs of the Akalis, that
all his demands had been satisfied.
These were his words, He had no-
thing more to demand of the Govern-
ment. I am not quite sure, but 1 think
he said that about the Punjabi Suba
also. Anyhow he said that. Further,
as a condition of that agreement or
rather as a part ot {fat agreement, it
was said that the Akali Dal would
henceforth become a social organisa-
tion, social or religious, not a political
one. In fact, the Akali Dal held a
meeting and in order to give effect to
this part of the agreement changed
its constitution somewhat and took
out some words froth somewhere. All
this happened ~ five years ago. It
comes back to me now. And yet with-
in two or three months of that those
agreements were rejected by Master
Tara Singh. I do not exactly remem-
ber for what reasons, because the
reasons even then appeared to me
rather extraordinary and trivial. But
they were rejected I think, with the
rgsult that the Akali party itself to
some extent was split up. Some peo- .
ple said that they must hold to those
agreements. Others followdd Master
Tara Singh’s lead. All this may not
be relevant today. But it has a back-
ground which we might remember,
because this time, again, my hon.
friend, Diwan Chaman Lall, comes
and tells me, after seeing Master Tara
Singh, that if the Punjabi Suba is
accepted, the principle, the Akali Dal
will give up politics. This is exactly
the thing that was said five years ago,
in fact not said but agreed to and
acted upon by changing the constitu-
And yet the
Akali Dal has functioneq since then
in a fairly active and even it might
be sald aggressively political way.
And now the same thing comes back
again,
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~ Now, Sir, what are the principal
matters before us? First, I would say
and I believe that in saying that I
will have the agreement of everyone
present here, as we had in the other
House yesterday, that this method of
using hunger-strike and the threat of
committing suicide by a hunger-strike
as a political weapon 1is a ®ad thing,
is a dangerous thing. It is socially a
harmful thing, and must be ruled out
completely. And it does not matter——
people may remind me-—that Gandhiji
started this. I can argue that ques-
tion. It is not for me to argue about
what Gandhiji did or did not do. I
ventured not to agree to his hunger
striking even when he did, but any-
how he did it for particular pur-
poses, usually for his own people.
However, it is neither here nor there.
It was in a moment of struggle against
the British and many things happen-
ed. -

Then, an hon, Member referred to a
fast indulged in by the present Fin-
ance Minister, Mr. Morarji Desai.
Again, I am not here to defend him for
his fasting, but it was an entirely dif-
ferent thing. Because violence was
going on in Ahmedabad City he said
that he would fast indefinitely till
violence stopped. That was a reac-
tion of his. You and I may not have
reacted in that way, Buf I can very
well understand the reaction, the pain
and the torment of the person who
saw that thing happening in Ahmeda-
bad and he said, ‘well 1 shall fast till
this violence stops’. There is nothing
comparable about it. But it has be-
come a habit even in minor complaints
as some strike or some trouble that
somebody fasts. I think we wmust
make it perfectly clear that this is
highly objectionable and the fact of
a hunger strike should lead to that
demand not being given in to. I
would even go that far, that people
shoulq feel that it is an argument
against that demand which is put for-
ward through hunger strike. If they
fee] that way, then they will desist.
But in this particular matter condi-
tions are much more serious of course,
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because Master Tara Singh is a popu-
lar leader, and, whether it is right
or wrong, a hunger strike obviously
produces emotional reactions, and
emotional reactions may lead to very
bad results because as it is we are dis-
cussing this subject today not quietly
and dispassionately as we might have
done but under the heavy pressure of
this hunger strike and the possible
consequences of it either this way or
that way. It is not the right pressure
to exercise in discussing this. I have
no doubt that there are many people
who may disapprove completely on
logical and reasonable grounds of the
demand for a Punjabi Suba, but under
this pressure may feel, ‘Well, one
should give in fo it, otherwise there
will be trouble’. That is how our
thinking 1s affected. That is how even
possibly a decision of Parliament may
be somewhat affected. Therefore, the
first thing I submit is that we should
make it perfectly clear that we reject
and condemp the method of hunger-
striking for political purposes and to
gain such demands.

Now the other point I would like to
repeat and which has been of course
stressed by other hon. Members is
that even though the words ‘Punjabi
Suba’ are used, even though this is
called a linguistic demand, it has prac-
tically .nothing to do with a real lin-
guistic demand. I think that is fairly
clear, That came out clearly of course
during my long talks with the eminent
persons who met me, it was said quite
clearly, as clearly as anything can be,
and Master Tara Singh said that ‘my
demand is not a linguistic demand; it
is a demand for the protection of the
Panth, but in order to protect the
Panth that linguistic demand will
help’. That is, the main purpose be-
comes something different; to protect
the Panth. Now the point is he is
perfectly entitled ang every Sikh 1is
entitled to protect the Panth. He is
perfectly right. I do not personally
know what he wishes to protect the
Panth from, what dangers they are,
what attacks they are, it is a different
matter. But to come up with this lin-
guistic garb confuses the issue. It has
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confused the mind of hon. Members,
and Mr. Dave who talks highly of the
linguistic principle. It has nothing to
do with it, this linguistic principle in
this matter. Mr. Dave comes from
Bombay, he is perhaps full of memo-
ries of the linguistic controversies of
the old Bombay State, So, it has
really no relation to the linguistic
principle, this thing.

Dr. Kunzru, Diwan Chaman Lall
and others have pointed out the nature
of the language question in the Pun-
jab, Apart from the fact that Hindi
and Punjabi overlap so much, overlap
both in their content, overlap much
more by the fact that people know
both and can get on with both, apart
from ihat, the question as it has arisen
now has certainly, I agree with Dr.
Ahmad, become a little vicious be-
cause of the communal approach to
this problem both on the side of the
Akalis and the Hindus, there is no
doubt about it in my mind. Angd it is
an odd thought that I think that the
Hindus in the Punjab have probably
done more injury to the Hindi lan-
guage—I woud not say the Hindus as
such, I am sorry I do not wish to in-
clude all the Hindus, but I mean those
who have stood up for Hindi in the
Punjab have probably done more
harm to the Hindi language there than
the opponents of Hindi. In,the same
way the Akalis, I think, have done or
tried to do—they have not succeeded,
they have tried to do—more harm to
Punjabi than those who actually op-
posed Punjabi, some narrow-minded
people. Some of the Hindi people
went about telling many people whose
language is Punjabi, ‘Don‘t say your
language is Punjabi. Say it is Hindi
in the Census’. Ang so all the large
numbers of the people whose mother
tongue was Punjabi wrote Hindi
which was neither truthful nor in any
sense reasonable. Many of them have
gone back to Punjabi now. They are
going back feeling that they made
rather fools of themselves at that
time. As for the Akalis, in order to
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protect Punjabi they take steps and
encourage steps and put forward pro-
posals which can be demonstrated to
be injurious to the growth of Punjabi.
In the formation of these Regional
Committees, one for Punjabi region
and one for Hindi region, there is a
part adjoining the Punjabi region, the
hill part, Kangra etc. Kangra from
any linguistic point of view is a Pun-
jabi region. It is a slightly different
dialect of Punjabi far nearer to Pun-
jabi than Hindi, and it should  have
gone to the Punjabi region, and it was
not taken by the leaders of the Akali
Party; they did not want it there be-
cause they felt that the Kangra peo-
ple coming in, even though they talk
Punjabi, would add to the weight of
the non-Akali element or non-Sikh
element there. So, the whole ap-
proach has been in that way—how to
isolate an area where, as has been
said, not the Sikhs perhaps even but
the Akalis can control, can have
power. It comes to that. Therefore,
let us be clear that this is not a lin-
guistic issue. I do not think it should
be or can be a linguistic issue for the
reasons advanced by Dr. Kunzru or
other hon. Members.

May 1 remind the House that Dr.
Kunzru and others and all of us who
are speaking today speak under the
stress of a certain problem which is
overhanging us, and that sometimes
influences our judgment. But if you
go back to the Report of the States
Reorganisation Commission, at that
time this matter was raised before
that Commission and that Commission
did not have to face these agitations
and pressures and they wrote some-
thing about it, argued about it and
analysed the position calmly ang dis-
passionately. So it is worth reading
what they wrote about it then. It is
interesting not because what they
wrote must be accepted in any sense
but because it is a reasoned argument
by some able persons who studied the
subject at a time when there were no
pressures. Therefore it is worth
reading, that chapter on this demand.
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So, I venture to submit, Sir, that
this demand—the last few years’ ex-
perience, even expressions, etc.
shown that—has nothing to do with a
real linguistic province. Of course,
there is the other aspect of it. That
is the close inter-twining of Punjabi
and Hindi in the Punjab—the close
inter-wining not only of the language,
but of the whole mode of living,
habits, food, dress and one hundred
and one things that go towards the
making up of an integrated commu-
nity. The Punjabis are integrated I
say, and they are more integrated than
almost any other people in any other
State—the Hindus and the Sikhs
broadly. I would have gone further
and I would have added the Muslims
too, bnt not to that exient. But the
Hindus and the Sikhs are so integrat-
ed that inter-marriage which is the
biggest sign of integration is quite
common between the two and it is not
an unusual phenomenon. So, anything
that comes in the way of that integ-
ration is bad, any separate thing is
bad. It is not, therefore, merely a
question of language. Where does the
question of language come in? Is the
language suffering in any way or is it
suppressed in an sense? I have not
yet been told how. The fact is that it
has progressed tremendously. But
there has to be some kind of com-
plaint which has to be met; some
objection which has to be removed.
Nothing of that type is happening.
But this whole movement, this lan-
guage movement, has led to various
tendencies and forces coming into play,
communal forces—basically commu-
nal-—and separatist. And both part-
ies, certain Sikhs—chiefly the Akali
Party—and certain Hindus have play-
ed up to this. They act and react with
extreme rapidity whenever this kind
of thing happens. And this is a dan-
gerous thing, and a very dangerous
thing for the Punjab, Now, I feel—
and I believe that most hon. Members
feel—that this particular proposal for
a Punjabi Suba—language apart,
everything apart-—adds to that separa-
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tism, adds to that tension, adds to
that straining at the least kind of
thing, tearing up something that you
have got. It is dangerous, it is bad,
utterly bad for the Punjab, for the
Hindus and the Sikhs and for India.
We have been talking particularly in
the last few months about national in-
tegration, and almost everybody has
approved of it and said ‘Yes, some-
thing has gone wrong. Let us pull it
back.” We have talked about com-
munalism, we have talked about so
many things—about linguism and
casteism—and so many other things
under this broad cover of national in-
tegration. Now, when we talk about
this, we see before our eyes and in
front of our nose that this thing is
happening in the Punjab which is the
reverse of national integration, which
is a going apart. You can see it. It
is not necessary for me to produce
evidence of it. One may say that this
1s not the intention of those who put
forward this proposal. Well, it is not
for me to challenge any such state-
ment. It may not be the motive, it may
not be the intention, whatever the in-
tention may be, though I rather doubt
that that intention is not coloured by
the communal approach. But the
effect is obvious, whatever the inten-
tion may be, just as the effect of cer~
tain organisations {rying to promote
Hindi is obvious—the effect of their
agitation and their approach of nar-
row-mindedness and communalism
produce. narrow-mindedness and com-
munalism” on the other side, among
the Akalis and the Sikhs. This kind
of thing happens. But here today one
can see exactly the effect of this.
There is no doubt about it. It may be
symbolised in a hunger-strike in
Amritsar, in a hunger-strike in Delhi
or elsewhere. But even apart from
this, the effect is obvious that this is
having a disruptive effect on masses of
people, and we have arrived at a stage
when there can be no doubt that if
effect is given to this proposal of a
Punjabi Suba, it will be resisted. I am
not saying that there will be a civil
war and all that, but it will be resist-
ed, and it will be very difficult to give
effect to it when this king of resist-
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ance is offered not by outsiders, but
by the people there. That very thing,
what you call the Punjabi Suba, will
be resisted by the people in the Suba,
because the whole approach is not the
approach of “Let us all work together
because we are Punjabi-speaking peo-
ple”. That is not the approach at all.
It has become, unfortunately, a com-
munal approach and a communal reac-
tion.

Now, in that area which is sup-
posed to be the Punjabi Suba, large
numbers of people—I do not know the
exact percentage, 45 ©per cent. or
thereabouts—reject this demand for a
Punjabi Suba not because of the lan-
guage, but because it has become cov-
ered with this communal idea. How a
thing like this is going to function
satisfactorily when 45 per cent. of
the population aggressively reject — it
and try not to help it, is rather diffi-
cult to consider.

Take the other side. As Diwan
Chaman Lall pointed out, a host of
people, quite a considerable number
of Punjabi-speaking people, have
come to the so-called Hindj regions,
Hariana, etc. They are learning
Hindi, they have learnt Hindi no
doubt. But, nevertheless, Punjabi 1is
their basic language, and should re-
main so. Now, you are going to cut
them off from that. Today all over
the Punjab, everyone, I believe—I do
not know if this is the practice—is
supposed to learn both Punjabi and
Hindi. In the Punjabi Tregion, Pun-
jabi is language number one and
Hindi is language number two. In the
Hind: region, Hindi is language num-
ber one and Punjabi language num-
ber two. In the services, it is laid
down that they have to learn both and
pass tests in both. They have every
right to sit in them.

Now, there will be—there is no
doubt about it—a reaction to the crea-
tion of the Punjabi Suba, not a legi-
timate or reasonable reaction, but the
reaction will be, ‘Oh! let us remove
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Punjabi from our curricula’—in the
other areas, I mean. It is quite wrong,
but they will say, ‘Well, the Punjabi
is for the Punjabi region. Why should
we teach Punjabi?’ Immediately you
cause g loss to Punjabi, immediately
you create barriers.  There Punjabi
will go ahead presumably; here Pun-
jabi will not be nourisheq with that
care, although it will remain, of
course. And the differences between
the people of that area and this area
will become greater and greater. Bar-
riers will be created, psychological,
linguistic and the rest. And this unity
of the Punjab—cultural and linguistic
—would be broken up and would do
grave damage to all the people there.
As an example, it will be baq for
India. but the actual, direct damage
will be in the Punjab itself. The Pun-
jab came into existence as a province
under the British a trifle over one
hundred years ago. If continued as
such till independence, till partition
which was naturally a grave shock.
But it survived it remarkably because
of their energy and capacity for work.
Now I do not wish to compare that
partition and reorganisation of States.
1 admit they are quite different.
Nevertheless, there are two °~ things
about it which we must bear in mind.
Firstly, there is some memory of that
partition, painful memory. You can-
not get rid of it—it is different—but
that memory will pursue you in this.
Secondly, even though it is quite dif-
ferent, it will have certain wrong ten-
dencies; separatist tendencies will be
encouraged; communal tendencies will
be encouraged. And, in fact, any idea
that you are creating a linguistic or
other problem will bhe completely
wrong, because that problem will
come up before you in a much more
acute and continuing form in both
those areas in the Punjab. That is
what is bound to happen. As, I
think, Dr. Kunzru pointed out, if you
have, let us say, the Punjabi Suba, and
45 per cent. of the people do not agree
to the language provisions that may
be adopted there, they will claim
under our Constitution their rights
for their language—protection of
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minority language—and they will do
so; even wrongly; even where their
language is Punjabi, they will do so
just to show their resentment, that
something is being done against them.
You see how separatism comes in
step by step and creates these barriers.
The result is that one of the most in-
tegrated communities of India, that is
the Punjabi community, will be split
up, broken up, with bitterness grow-
ing between them,

I think that is a very serious matter,
much more serious than any reorgani-
sation of States, this kind of thing
happening, and it is this that has been
troubling me. I honestly feel, as 1
said in the Lok Sabha yesterday, that
the Punjab——this may be said of the
whole of India, but more particularly
of the Punjab—it almost seemed to
me as a kind of tapestry, woven tapes-
try, with the warp and the woof, these
different faiths coming together. You
may pu!l out one side of it, the whole
thing breaks up—it does not break
up; anyhow it suffers irreparable
damage, and something that has
grown through hundreds of years,
through ages almost, you break up; it
is a very serious matter. It is not a
light matter, to please somebody or
even for fear of certain consequences
you break up and tear uD something
which has grown through these hund-
reds of years, and certainly I am not
prepared to do it, and I think it would
be wrong for anyone to try to do it.

Therefore I want this question to be
considered by this House in its entire-
ty~—not the question of applying some
linguistic principle which, as a matter
of fact, does not apply to the Punjab
at all. I repeat it, that Punjab is a
more linguistically-unifieq arez than
almost any area in India; it is more
of a socially unified area, and in regard
to practices, song, dance and whatever
you like—these are important things
in the life of a people. It is more of a
unified area than you will find, I think,
almost anywhere in India. Partly all
this is due to the fact that the Punjab
has been less caste-ridden than other
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States in India, because I had thought,
with all this business of communalism
and all these approaches, that behind
them has been a social backwardness
of our people. Whethey it is Hindu
communalism, Sikh communalism or
Muslim, it is social backwardness that
has brought about these things, and
they will never go completely till
socially we are a little more advanced,
and freer. The Punjab, for a variety
of reasons which I need not ‘go into,
has been socially more advanced than
many other States of India. The caste

system has not strangled it. They
have been freer—their women have
been freer, the women living there,

with the result that they have built up
this tapestry of their joint lives there,
and to pull it back would really be a
tragedy, and should not even be given
thought to.

AY

I think it was Dr. Ahmad, in a
speech showing remarkable gbility not
to commit himself either way, who
finally ended up by saying that we
should not be too categorical about
this, and although he did say, I think,
we should accept the principle of
Punjabi Suba, but wait for better
times. Well, I should like him to con-
sider what the acceptance of the prin-
ciple would lead to. First of all, one
accepts a principle with the ideva of
giving effect to it. He accepts a prin-
ciple and waits for better times when
the acceptance of the principle wiil
lead to worse times straightway, and
continuing worse times, and then,
when the principle itself is a funda-
mentally bad principle—I am not say-
ing for everywhere, I am talking about
the Punjab, as Punjab is constituted—
how can we accept it?

There was something in what—I
forget, I think it was Mr. Mohan
Singh—he said about city versus vil-
lage, about rural areas and city areas
in the Punjab, and I think you will
find perhaps a little more understand-
ing of Punjab problems if you keep
this in mind, the city and the rural
areas. In the rural areas in the Punjab
there is a peasantry, generally it is a
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prosperous peasantry and therefore it
cannot easily be sat upon, and what
has happened in the Punjab in recent
years is—looking at it Governmental-
ly, and elections and all that—that the
rural areas are coming more to the
front; the rural areas or their repre-
sentatives have more power in their
elected Assemblies, and the like,
today, and the city-folk do not like it.
Whether the city-folk are Hindu or
Sikh, they do not like jt, simply be-
cause the peasantry and others gra-
dually are coming to represent the
power of the State, more than previ-
ously. I should like—although it
may not be perhaps a very good ins-
tance, still I should like—to remind
this House that only recently, very
recently, there have been in the Pun-
jab widespread elections to Pancha-
yats, which are really going down to
the roots of the village, more than
your General Elections, because they
have been put to elect their own peo-
ple, and the result of these elections
has been significant. The elections
were not held, so far as I know. On
strict party lines—Congress or Akalis
or any other—but nevertheless the
results are instructive, because of the
election of—I forget now—=80,000
Panches. I think 80,000 is the figure,
they were elected. There are very
few Akalis who have been elected.
That does not mean, of course, that the
Akalis had not got any influence there
—I do not say that. I am merely
pointing out that for us to take for
granted that the population of the
Punjab, specially the rural popula-
tion, necessarily agrees to what the
Akali Dal says, is not correct The
Akalj Dal's influence is more city in-
fluence, urban influence, not so much
rural influence.

Now I would just like to mention
one thing before I conclude, and that,
Sir, is that I received a telegram from
Sant Fateh Singh complaining of a
misstatement, according to him. that
I made yesterday, that I made in my
statement that was read out here two

[ RAJYA SABHA ]

in Punjab 2484
days ago. It has appeared in the press
too today—nothing new about it. But
I am very sorry if I made any mis~
statement, or stated what he had told
me, in the wrong way. What he row
says perhaps makes the position a lit-
tle clearer and—well—even  more
difficult for me to accept. I had put
his case, as I understood if, as Pun-
jabi Suba, or the Regional Committees
being glven powers of some kind of
subordinate legislatures, I hagd used
the word  “sub-legislatures” apart
from other powers, and I had said ihat
I could not understand how there
could be three legislatures in a small
State, or any State, two sub, and one
apparently of a higher status. Now
he says: I did not want any sub-
legislatures; I wanted  full-bloaoded
legislatures on the two sides-~that
means, of course, a Punjabi Suba com-
pletely. Except for this he says, ap-
parently he means that he was pre-
pared that finance and law and order
might not be given to them. Where
would they go te® Now they were to
be reserved for the Governor’s use—
there will be no other legislatures.
Now thus a very extraordinary ccns-
titutional position would be created
and some kind of diarchy, and in a
very bad form. And I just do not
see how it could work, and why it
should be created at all—it is a con-
fusing thing. As it is, the Regiona!

Committees have very considerable,
very important subjects under tneir
control including all development,

which is basic, and so far gs my in-
formation goes, whatever they have
proposed in the last several years,
since they have been formed, has been
accepted, has been admitted. This is a
convention that has grown up, and it
was meant fo grow up. In the case
of one—perhaps two cases—the Pun-
jab Assembly did not accept the Re-
gional Committee’s recommendations,
and both these cases came from ‘he
Hindi region, not from the Punjabi
region.

The Governor decided against
that recommendation. I think at least
one of these was, or perhaps both
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were, against the teaching of the Pun
jabi language in the Hindi region and
the Governor would not permit it. As
a matter of fact, in spite of early diffi-
culties, this Regional Formula has
functioned with considerable success,
although there has been a lack of co-
operation. I do not think the Formula
was bad. Still. I suggested, ‘Let this
Formula be looked into by the repre-
sentatives of the Hindu region, the
Sikh region and the Punjab Govern-
ment and let it be improved. the work-
mng of it. If there are any difficulties,
let us try to remove them. If neces-
sary, give them some more powers.
although they have consideranle
powers’. That was my suggestion rut
they rejected that, as they rejected.
with ,ome force, my proposal that a
high-level Committee or Commission
should examine any charges of differ-
ential treatment of the Sikhs. That too
was rejected. I do not quite know
what further I could have said There
1s nothing. There is no middle stage
left. Either one accepts the Suba or
one does nol because we have gone
as far ag one could go without accept-
ing the Suba and I do feel that ac-
cepting it in principle canhot bz done
unless one means it seriously (o be
given effect to. It should not be done
and one cannot do it. Seriously +to
give effect tp it means not any oro-
tection to the language, in fact some
harm to the Punjabi language, which
will be much more limited in its area.
It would mean the dangerous division
of .the Punjab actually, not in a deep
sense politically maybe, but oy com-
munal lines, Communal tendenc:es,
fissiparous tendencies will grow, bhit-
terness will grow. Economically the
Punjab will suffer and the pattern of
life that the Punjab has developed
during—whatever period it may be-—
long periods will be torn to shreads. I
submit, therefore, that we cannot com-

promise on such a matter when the
consequences are so serious. I have
thought and my colleagues have

thought a great deal about the conse-
guences of our not agreeing to the
Punjabi Suba. There too the conse-
quences will be grave but whatever

those consequences may be. we ia2lf
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that the consequences of agreeing to
it were far graver, far more far.
reaching andg will affect the whole
future of the Punjab ang of India.
Therefore, we came to this firm cob-
clusion that we cannot agree cven in
principle to this Punjabi Suba demand.
I cannot guarantee the distant fulure.
Nobody can. That is a different mat-
ter. We gare talking of the present
and in the present we cannot allow
such things to pass by without mak-
ing our position quite clear on this
issue and I am glad that near'v all
Members, most Members of this Houz .,
appear to be of that opinion, as tke
other House was, and I hope that this
strongly felt and strongly expressed
opinion of both the Houses of Parlia-
ment will carry some weight to
Master Tara Singh and his colleages
and he will decide 1o do what we have
been pleading with him to do, that is,
give up his fast.

MESSAGES FROM THE LOK
SABHA

I. THE INcOME-TAx BiLL 1961

II. Tue Rericious Trusts Briir, 1960

SECRETARY: Sir, I have to report
to the House the following messages
received from the Lok Sabha, signed
by the Secretary of the Lok Sakha.

1

“In accordance with the provisions
of Rule 96 of the Rules of Proce-~
dure and Conduct of Business n
Lok Sabha, I am directed to enclose
herewith a copy of the Income-tax
Bill, 1961, as passed by Lok Sabha
at its sitting held on the 28th August
1961.

2. The Speaker has certified that
this Bill is a Money Bill within the
meaning of article 110 of the Cons-
titution of India.”

Sir, I beg to lay the Bill on the

! Table.
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